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Action Taken Report [ATR] in light of the direction issued by the
Hon'ble National Green Tribunal [NGT), Principal Bench (PB), New Delhi

vide order dated 23/08/2022 in 0. A. No. 23/2017 (EZ) in the matter of

Syed Arshad Nasar Vs Union of India & Ors. with 0. A. No. 776/2018 in
the matter of Ramchandra Chaurasia Vs State of Jharkhand with O. A.

No. 373/2019 in the matter of Pradeep Kumar Singh Vs State of
Jharkhand.

1. In light of the directions issued by the Hon'ble National Green Tribunal
(NGT), Principal Bench (PB), New Delhi vide order dated 23/08/2022 in
0. A. No. 23/2017 (EZ) and other related matters, the Jharkhand State
Pollution Control Board (JSPCB) has requested the Additional Chief
Secretary, Forest, Environment and Climate Change Department, Govt.
of Jharkhand to do the needful for constitution of the Monitoring
Committee under an Additional Chief Secretary for compliance of the
directions of the Honble Tribunal vide Board's Ref. No. B - 2133,
Ranchi/dated O7,/10/2022.

The copy of the Board’s Ref. No. B -
2133, Ranchi/dated 07/10/2022 1is
enclosed herewith as Annexure ‘A’

2. The Forest, Environment and Climate Change Department, Govt. of
Jharkhand, after approval of the Chief Secretary, Govt. of Jharkhand
has constituted a Monitoring Committee under Chairmanship of the
Additional Chief Secretary, Forest, Environment and Climate Change
Department, Govt. of Jharkhand for compliance of the directions passed
by the Hon'ble NGT, PB vide Notification No. 3587 dated 07 f12/2022.

The Monitoring Committee comprises of the following members: -

(i) | Additional Chief  Secretary, Forest, Chairman
Environment and  Climate  Change
| Department, Jharkhand, Ranchi,

(ii] | Secretary, Mines and Geology Department, Member
Jharkhand, Ranchi.
(iii) | Director, Mines and Geology Department, Member Secretary
Jharkhand, Ranchi.

(iv) | Member  Secretary, Jharkhand State Member
Pollution Control Board, Ranchi. .
| {v] | Deputy Commissioner, Sahibganj, 3 Member
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The mandates of the abovementioned Monitoring Committee are as
below: -

i) Fully implementing the recommendations of the Joint Committee.

(I} Determination of Appropriate Comprehensive Environment
Management Plan (CEMP], [or Stone Mine and Crusher areas. The
following points will be considered in order to determine the

CEMP; -
(a) Recovery of Environmental Compensation on the Polluter
Pays principle.

{b) Determination of Monitoring Mechanism for execution of
CEMP and compliance of EC/CTO/CTE conditions.
[c) Provision of restoration plan with restoration measures for
the mined area.
[d] Assessment of Carrying Capacity of the area for air quality.
(I} The committee can take the help of any expert/agency.

(IV] The committee will meet every 15 days for compliance of the order
dated 23/08/2022passed by the Hon'ble NGT.
The copy of the Notification No. 3587

dated 07/12/2022 is enclosed herewith
as Annexure ‘B’

3. The First Meeting of the above Monitoring Committee was held on
12/12/2022 and after subsequent deliberations and discussions the
Chairman of the Commitiee gave various directions for compliance of the
directions of the Honble NGT and for implementation of the
recommendations of the Expert and Joint Committee. The Minutes of the
Meeting (MoM) of the same was issued vide Ref. No. 3734 dated
15/12/2022.

The copy of the Minutes of Meeting
issued wvide Ref. No. 3734 dated
15/12/2022 is enclosed herewith as
Annexure ‘C".

4, In light of the directions issued while meeting, the JSPCB has requested
/ directed the concerned agencies / officers to ensure the compliance of
the recommendations made by the Expert and Joint Commuttee
constituted by the Hon'ble NGT. The details of the same is given below: -

a) The Board has directed the Regional Officer, JSPCB Regional Office
- cum - Laboratory, Dumka to take necessary steps so that the
‘Measures to be taken for crushers/mines' as recommended by the
Expert Committee and accepted by the Hon'ble Tribunal should be
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implemented wvide Board's Ref., No. B - 48,Ranchi/dated
06/01,/2023.
The copy of the Board's Ref. No. B - 48,
Ranchi/dated 06/01/2023 is enclosed
herewith as Annexure ‘D°.

b) The Board has directed the Divisional Railway Manager, DRM
Office, Malda Division, Eastern Railway to take necessary steps so
that the Measures to be taken for management of railway siding’
as recommended by the Expert Committee and accepted by the
Hon'ble Tribunal should be implemented vide Board’s Ref. No, B -
49, Ranchi/dated 06,/01/2023.

The copy of the Board's Ref. No. B - 49,
Ranchi/dated 06/01/2023 iz enclosed
herewith as Annexure ‘E’.

¢) The Board has requested the Deputy Commissioner, Sahebganj to
take necessary steps so that the point No, XVI, XVII, XIX of
Burveillance and Monitoring' as recommended by the Expert
Committee and accepted by the Hon'ble Tnbunal should be
implemented vide Boards Ref. No. B - 50, Ranchifdated
06,/01 /2023,
The copy of the Board's Ref. No. B - 50,
Ranchi/dated 06/01/2023 is enclosed
herewith as Annexure ‘F°,

d) The Board has requested the Secretary, Road Construction
Department, Govt. of Jharkhand; the Regional Officer, Regional
Office-Ranchi, National Highways Authority of India; the Deputy
Commissioner, Sahibganj to take necessary steps so that the
proper maintenance of the national highways and other metalled
roads to reduce fugitive emission as recommended by the Expert
Committee and accepted by the Hon'ble Tribunal should be
implemented vide Board’s Ref. No. B - 51, Ranchi/dated
06/01/2023,

The copy of the Board’s Ref. No. B - 51,
Ranchi/dated 06/01/2023 is enclosed
herewith as Annexure "G’

€] The Board has directed the Regional Officer, JSPCB Regional Office
- cum - Laboratory, Dumka to take necessary steps for
implementation of the recommendations number 3.4, 3.5, 3.6 and
3.7 as recommended by the committee and accepted by the Hon'ble
Tribunal vide Board's Ref. No. B —= 52, Ranchi/dated 06/01 /2023,
The copy of the Board's Ref. No. B — 52,
Ranchi/dated 06/01/2023 is enclosed
herewith as Annexure "H'.

f) The Board has requested the Director, LT(ISM), Dhanbad to
prepare the ‘Comprehensive Environment Management Plan® for
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the arcas where the stone mines and crushers are located vide
Board’s Ref. No. B - 53, Ranchi/dated 06/01 /2023,
The copy of the Board's Ref. No. B - 53,
Ranchi/dated 06/01/2023 is endosed
herewith aos Annexure ‘T".

f

3. The Regional Officer, JSPCB Regional Office — Cum - Laboratory, Dumka
has 1ssued direction vide different letters to 214 Stone Crushers (160
having valid CTO + 54 applications under process for CTO), 123 Stone
Mines (77 having valid CTO + 21 Applications under Process for CTO +
25 units non-operational) and 20 Stone Mines with Crushers (12 having
Valid CTO + 08 Units are non-operational) Units located in Sahebganj
district for compliance of the conditions of the Consent to Operate (CTO)
izsued by the Board and the directions given by the Hon'ble NGT, PB vide
its order dated 23/08/2022 in O. A. No. 23/2017/EZ and other related
matters. Moreover, there are 10 Railway Sidings [ Goods Shed located in
the Sahebganj District (CTO has expired for 09 Units & 01 Unit closed)
The information w.r.t. the directions issued by the Regional Officer,
JSPCB Regional Office — Cum — Laboratory, Dumka has been provided to
the Board vide his Letter No. 388 dated28/01,/2022 and Letter No, 389
dated 28/01/2023.

The copy of the Letter No - 388, dated
.?S,r‘ﬂh’.?ﬂ.?& and Letter No - 389, dated
28/01/2023 are enclosed herewith as
Annexure ‘J & M’ respectively.

6. The District Administration, Sahebganj has published a notice in the
local Hindi daily Prabhat Khabar and Hindustan on 03,/09/2022 for the
imformation of the Stone Mines / Crushers owners informing them about
the recommendations of the Expert and Joint Committee which needs to
be implemented in their units respectively. The information of which has
been provided by the District Mining Office Letter No. 61 dated

28/01/2023.
The copy of the Letter No - 61, dated

28/01/2023 is enclosed herewith as

Annexure *K°.
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7. The District Mining Office, Sahebganj has provided the details of the
action taken by the District Task Foree (Mining), Sahebganj against the
illegal mining / transportation / storage of the stone chips, boulders ete,
vide Letter No - 61, dated 28/01/2023. The members of the District Task
Force (Mining), Sahebganj has filed FIR's, seizure of vehicles, sealed the
Units etc. The summary of the Action Taken Report is as below: -

a) Action Taken from January 2020 till December 2020 - 47 Nos,

b} Action Taken from January 2021 till December 2021 - 18 Nos.

c] Action Taken from January 2022 tll December 2022 - 68 Nos,
The copy of the Letter No - &1, dated
28/01/2023 15 enclosed herewith as
Annexure ‘K’ and the relevant portion
related to the details mentioned abouve 15

marked as Annexure ‘K1°,

8. The Becond Meeting of the above Monitoring Committee was held on
25/01/2023, compliance of the recommendations of the Expert and Joint
Committee were reviewed and necessary instructions were given to the
concerned agencies regarding compliance. On  further subseguent
deliberations and discussions the Chairman of the Committee gave
various directions for compliance of the directions of the Hon'ble NGT
and for implementation of the above said recommendations. The Minutes
of the Meeting (MoM) of the same was issued vide Memo. No. 210 dated
30/01/2023.

The copy of the Minutes of Meeting
issued wvide Memo., No. 210 dated
30/01/2023 is enclosed herewith as

Annexure “L".

4. In light of the dircctions issued in the abovementioned second meeting of

the monitoring committee. Different stakeholders have submitted their

*

Report. The brief of which is as follows: -
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finished goods should be
kept lower than the height
of wind-breaking  walls.
Strong structural base and
framing should be provided
for wind-breaking walls to
withstand  strong wind
conditiong. The height of
the stockpile should always
be kept lower than the
height of the wind-brealing
wall, The wall can be
erected  radially with a

5.N. Recommendations of the Action Taken
~ Expert Committee il
L. In the ¢ase of stone| 1. 178 Units has covered the convevor belt
crushers, the crushing and Screen.
units [both primary & | 2. 36 Stone Crusher Units are having
sccondary) should be capacity more than 100 TFH, out of
placed in a covered section | ¢ which 12 Units have ordered for Bag
and the crushing units house.
having capacity more than | (The copy of Detailed Report is enclosed as
100 TPH, shall be provided | Annexure - ‘M)
with bag house as emission | 3. JSPCB has given time fill 31= March,
control system, 2023 to the stone crusher units to
install Bag House.
(The copy of decision by the JSPCEB (MoM] is
enclosed as Annexure - °N°)
II. The Crushers shall install | 112 Units have installed fixed type water
scientifically designed | sprinklers.
adequate number of
sprinklers with requisite | [The copy of Detailed Report is enclosed as
hydraulic  pressure and | Annexure — ‘M)
shall ensure that the
sprinklers remained in
operation during crushing
period. s
Hmi. |JSPCE along with district [ 1. In total 73 applications of Consent to
administration shall ensure Operate (CTO) has been rejected by the
that crushers are not in JSPCE due to non-compliance of the
operation without having conditions of CTC.
requisite  pollution control | 2, Three stone crusher units were
measures through strict demolished by the District
vigilance. Priority may be Administration.
given for the pgrids where
negative supporting | (The copy of Detailed Report is enclosed as
carrying capacity has been | Annexure - ‘M)
ﬂbEE&n‘ﬂd; I e i = W ——
IV. |Conveyor belts should be | 178 Units has covered the conveyor belt
covered [enclosed to avoid | and Screen.
fugitive emission, without
side gaps, in enclosure and | (The copy of Defailed Report is encipsed as
belts. Annexure — ‘M) o |
Vv. The crushed stones or| 1. 131 Units have kept the height of the |
finished products should be crusher less than the height of the wind
stored m oa silo, or the breaking wall.

2. 112 Units have installed fixed tvpe
water sprinklers.

(The copy of Detailed Report is enclosed as
Annexure - ‘M)
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screen as center point. In
addition, proper sprinkling
arrangement should be
provided all around the

stockpiles, . _

VI. |The Thaul roads/roads| 1. 93 stone crusher units have made their
within the mines/industry internal road pucca.
premises used for the |2 112 Units have installed fixed type
transportation of the water sprinklers.
products from the stone
crushers or mines shall be | [The copy of Detailed Report is enclosed as
paved and sufficient | Annexure - “M°/
number of sprinklers be in
operation. The concerned
crushers shall be
responsible for installation
and OfM. -

VII. | Cleaning of crushing units [ 1. All the Crusher Units have been issued
and railway pgoods shed directions for keeping their premises
shall be performed wath clean,
only mechanical means on | 2. The Sr. DCM, Malda in the mesting |
regular basis, dated 25/0172023 informed that all the

10 goods shed are cleaned manually at
present and they will initiate the process
for making it mechanical.

VII. | JSPCB shall direct the | 1. The Regional Officer, NHAI, Ranchi vide
concerned  agencies  to email dated 27/01/2023 has submitted
maintain  the mnational the Action Taken Report, the details of
highways and other which is as follows: -

metalled roads to reduce

fugitive emission.

a] Regular sprinkling of water is being carred
bv the contractors with the help of truck /
tractor mounted sprinklers.

b} Mixing of bitumen is carried out in closed
chambers in the Contractor's Camp which

; is located far away from the habitated area

and the existing road.

¢} Projects of MNHAl nemely 4 Laning of
Mitzachowki-Farakka section of MNH-
80(Pkg-1) and 4 Laning of Ganga bridge is
under conatruction.

The copy of email dated 27/01/2023 is

enclosed as Annexure — Q')

2, The Road Construction Department
(RCD), Government of Jharkhand has
submitted its report dated 27/01 /2023,
the details of which is as follows: -

a] A stretch of 423927 km of Major amd
Other District Roads lies with the RCD out
of which,

Single Lane - 7.9 km

Intermediate Lane - 221,652 km

Double Lansl - 94 375 km

IRQF done - 5365 kim

Tender invited for reconstruction - 26,7 km

B/R done - 5.5 km g

Under process of tender under IROP - 19.43

krm,

Ordinary repairing being done - 72.355 km

Under pood conditicn -34.65 km

Proposal submitted for IRQFP - 16,13 km

YTYYVYYYY
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P Mewly constructed road - 48,527 km
# Reconstmaction bemg dome - 3433 km
stretech has been
# Transferred from REQ and wunder tender
process - 51,155 km
B OIROP being done - 60,50 km
The r:s:npy of Detailed Report is enclosed as

Annexure — ‘P’

The stone dusts from the
stone crushing/ mincs are
dumped in the nearby area
cauging may be utilized for
construction  activities  of
the 4-lane hiphway and
(Ganga Bridge in the area
and flling up the
ponds/mine wvoids which
were created during  the
stone mining or reclamation
of the stone mines.

| BO{Pkg-1) and 4 Laning of Ganga bridge is

egional Officer, NHAI, Ranchi vide
email dated 27 /01 /2023 has informed that
projects of NHAI namely 4 Laning of
Mirzachowli-Farakka section of NH-

The R

under constructionn. In these projects fly
ash from NTPC Kahalgaon has been used
around 3.16 lakh cumec and 5 lakh cumec
stone dust has been utilized till date.

(The copy of email dated 2770172023 is
enclosed as Annexure - ‘0°)

A proper green belt is to be
developed surrounding the

1. 131 Units have developed green belt.
(The copy of Detailed Report is enclosed as

“The

crushers, Annexure — ‘M)

Ten railway sidings and | 1. The BSenior Divisional Commercial
eight railway goods sheds Manager, Eastern Railway, Malda vide
are important source of his  Letter No. ComfGoods /M /
pollution as they deal with Pollution /MNOC /2022-23 dated
14,255,000 tonnes of 27/01/2023 has informed that
materials (Stone Chips, mitigation measures in accordance with
Ballast and Bolder] per Railway Board's Policy have been
month (Table 11}. initiated ;/ planed which inter-alias
Therefore, the railway includes water mist canon, green belt,

sidings are recommended to
be covered fenclosed with
Galvanized Iron (G.I) / Mild
Steel (M.S) sheets with
proper  pollution control
system to  avoid fupitive
CIMISRIONS. Proper
housekeeping should also
be maintained.

loading / unloading
points of the wagons shall
be covered il possible or

shall be equipped with
scientifically designed
sprinklers  with adequate
hydraulic pressure. The
sprinklers should be in
adequate number to
maintain &8 water curtain
along the loading !

unloading points.

The waste generated from
the railway goods sheds /
sidings shall be collected
and segregated for proper

dust screen guard ete,

{The copy of Detailed Report (s enciosed as

Annexure — ‘Q%)

2 JSPCE has issued directions under
section 33(A) of the Water (Prevention &
Control of Pollution) Act, 1974 and
under section 31(A) of the Air
{Prevention & Control of Pollution) Act,
198 1vide Board’s Ref. No. B — 207 dated
27/01/20231a the Divisional Railway
Manager, Eastern Railway, Malda for
ensuring that the compliance of all the
recommendations of the Expert and
Joint Committee related to the Goods
Shed | Railway BSiding and other
mitigation measures for control of
fugitive emissions should be completed
by 31t March, 2023,

{The copy of the Board's Ref. No. B - 207,

deated 27/01/2023 is enclosed herewith as

Annexure "R")

3. JSPCB has issucd directions under
gection 33(A) of the Water (Prevention &
Control of Pollution] Act, 1974 and
under section 31{A) of the Air

-
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disposal, 5

Since the railway sidings |
are located near the |
clusters (Table 12), which
may impact on human
health, these shall be
relocated to some  safer
distance.

(Prevention & Control of Polluuon] Act,
198 1vide Board’s Refl, No. B — 209 dated
270172023 to the Divisional Eatlway
Manaper, Eastern Railway, Malda to
ensure that the Hailway Sidings / Goods
Sheds in the Sahebganj district should
r only be operated after obtaining the
vabid CTO from the Board.
(The copy of the Board’s Ref No. B - 209,
dated 2770172023 is enclosed herewith as
Annexure §%)

The trucks, as well as the
wagons, should be properly
covered while transporting
the stone chips.

1. The Senior Divizional Commercial
Manapger, Eastern Railway, Malda vide
his Letter Mo,
Com/ Goods/M/Pollution/NOC [ 2022-
23 dated 27/01,/2023 has informed that
stone chips indents are already being
placed for covered wagons.

(The copy of Detailed Report iz enclosed as

Annexure - Q)

2. The District Transport Officer,
Sahebganj vide his letter no. 81 dated
28/01/2023 has informed that the
vehicles transporting the stone are
directed to transport only after covering
with € lin sheets, Those 471
Vehicles which were found non-
complying to the above directions they
were fined under sechion 190(2) of MV
Act. A total fine of INR 12,88,000/- (INR
Twelve Lakhs Eighty-Eight Thousand
onlyl has been recovered from July 2021
till December 2022,

fThe copy of letter no, 81 dated

28/01/2023is enclosed as Annexure - 'T°)

Pan-tilt-zoom or 3
cameras must be installed
at all the stone crusher
units at appropriate
locations to detect fugitive
emissions, Feed of the PTZ
cameras shall be shared
with the JSPCB.

The operating capacity ::ﬁ'-:'

the Stone crusher uniis |

1. The DC Sahebganj in the meeting dated
25/01/2023 has informed that the PTZ
cameras have been installed at the ve
check posts in the district and is being
monitored by the District
Administration.

2. One crusher unit has installed the PTZ
CRITIETH.

3. JSPCE has requested the Director
Ceneral, National Informatics Center,
Govt. of India, New Delhi vide Board's
Ref. Ko. B - 202 dated 27/01/2023 to
create a platform at an earliest, so that
the feed of the PTZ cameras installed by
the stone crushing units should be
shared with the JSPCB.

(The copy of the Board’s Ref. No. B - 202,

dated 2770172023 is enclosed herewith as

Annexure - ‘LI

The DMO, Sahcbgan] informed in the
meeting dated 25/01/2023 that on trial

3



1917

may be verified with the
monthly electricity hills of
the respective unit,

basis they have started to wvenfy the
monthly electricity bills with the production
capacity, but it is a very time-consuming
process. So, it may be done on random
basis,

XVII. | The units using DG sct as | 1. 41 Units have applied for Authorization,
power source may only be |+ out of which 29 applications were
allowed to operate when the rejected and 12 applications are under
it is having valid process with JSPCB.
authorization as per | 2. JSPCE has issued direction under
Hazardous & Other Wastes gection 5 of the Environment
(Management and (Protection) Act, 1986 to the Director,
Transboundary Movement) Jharkhand Bijli Vitran Nigam Limited,
Rules, 2016. Dept. of Energy, Govt. of Jharkhand and

the Chiefl Electrical Inspector, Dept, of |

Energy, Govt. of Jharkhand vide Board's

Ref, Mo. B = 203 dated 27 /01 /2023 for

the following: -

g} To grant licence [ certificate / permit to |
the Units using DG Set g5 power solirce |
in Sahebganj district only after they
produce  Authorization under HOWM
Rules, 2016 granted | issued by the
Jharkhand State  pollution  Control
Board.

bl To direct the Units which have heen
izaued licence  certificate / permit to
apply for Authorization wunder HOWM
Rules, 2016 and submit the
Authorization granted [/ issued by the
Jharkhand State pollution Control
Board in a timeframe,

| {The copy of the Board's Ref. No. B - 203,
Rarnchi/dated 27/01/2023 s enclosed
herewith as Annexure — ‘v

XIX. | Random drone surveillance | BC, Sahebganj in the meeting dated
on the bank of river Ganga | 25/01 /2023 has informed that there are 2
may be done to prevent | drones in the distnct {ie. one each in
illegal dumping of debris | Sahebganj and Rajmahal subdivision).
generated during stone | It was further informed that the illegal
mining, crushing or allied | dumping along the banks of river Ganga
activities, has been completely checked by the district

I .12 ok
XX. | Online and manual ambient | 1. 35 units (Mines % Crushers] have

air  guality monitoring
stations may be installed in
the grids where negative
CACTVIng capacity is
observed to monitor atleast
for measurement of PMILO,
PM25 and NOx. JSPCB
may be responsible for
operation of these stations
however; the  expenses
incurred for the same may
be recovered from the
respective  sione crushers
and mines.

installed PM o Analyser.

{The copy of Detailed Report is enclosed as

Annexure - ‘M

2. The MS, JSPCB informed in the mecting
dated 25/01/2023 that the tender
document for supply and installation of
online ambient air quality monitoring
stations is under process,
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the actual damage and
apportionment assessment
may be carried out by
technical institutes through
JSPCE following the

mechanism already
developed by CPCB and
circulated to all

SPCBs/PCC following the
direction of Hon'ble NGT in

the matter of A, No.

XXI. | The environmental | 1. JSPCB has issuecd direction under
management status shall section 33(A) of the Water (Prevention &
be updated as well as Control of Pollution) Aet, 1974 and
verification of the adequacy under section 31A) of the Air
of the pollution control [Prevention & Control of Pollution) Act,
devices installed in all the 1981vide Board’s ERef, Mo, B - 208,
stone mines/ crushing | , dated 2770172023 to the Deputy
units operating in the Commissioner, Sahebganj to call the
region shall be done by frequent periodic meeting of the District
JSPCE & DC Sahibgan;j. Level Environment Committee for

monitoring of the activities related to
sione mines and crushers and for
ENEUTING compliance of the
recommendations of the Expert and |
Joint Committee which were accepted
by the Hon'ble Tribunal,

(The copy of the Board's Ref. No. B - 206,

dated 2770172023 15 enclosed hereiith as

Annexure - “W°|

2. The monitoring sheet for updating the
implementation status of the Emission
Contral Systerm of the stone crushers
and stone mines operating in the regon
has been prepared and is being
monitored by the Regional Officer,
JSPCE, Dumka.

(The copy of Detailed Report is enclosed as

Annexure - ‘M) §

XXT11. | JSPCB may impose | The details of Environmental Compensation
Environmental imposed by JSPCB from Nov 2019 till Dec
Compensations (EC) for | 2022 is as below: - i
violators based on || & DETAILS FIGURE
methodology as deseribed || ™ M R
in para 5.0 tll the cost of [[ 1. [ Mo of Unitz on &0 165
restoration to the extent of | |° “*Iln';'-hwf‘cﬂ“
damage including the | 5 un o EC | 3,55.00,000 | #,59,39,000
deterrent .| element i5 imposed
assessed., 3. | Mo, of Units which 3l o0

deposited EC

E) Amount of EC 1,27,50,000 | 2,52.84,000
— rposited -
5. | No. of Units which 5 75

| not deposited EC
& | Amountof EC not | 1,07.50,000 | 2,06.40,000

| drposited

XXIIL. | The cost of restoration of | 1. Representative of [T (ISM], Dhanbad

informed in the meeting dated
25/01/2023 that due to the academic
assignments and by considering the
availability and load on the faculty
members it may not be possible to
carry-out the said assignment.

2. JSPCB has requested the Director, Birsa
Institute of Technology, Sindri vide
JSPCBs Ref. MNo. B - 200, dated
27/01/2023 to carry out the cost of
restoration of the actual damage and

o2
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739/2018. The copy of the
mechanism for “Assessment
of Damage to Air Quality”,

“Damage Assessment of
Health lasues”™ and
“Agricultural Production

Loss” w.r.t Stone Crushers”
is given in Appendix 11.

apportionment assessment in line with
the recommendation of the committee.
(The copy of the Board's Refl No. B — 200,
dated 270172023 is enclosed hereunth as
Annexure - “X")
3. The Director, Birga Institute of
¢ Technology, Sindri has accepted the
work assipned to them and has sent the
acceptance for the above said work to
the Board vide their Letter. No.
BIT/D/13/23, dated 28/01/2023.
(The copy of the letter. No. BIT/D/13/23,
dated 28/01/2023 is enclosed herewdth as
Annexure - ‘Y

A Comprehensive
Environment Management
plan may be prepared, [or
the areas where the sione
mines and ecrushers are
located, through the expert
institutes like Indian
Institute of Technology -
India School of Mines
(ITISM), Dhanbad or any
other reputed agency.

8.N.

Recommendations of the
Joint Committee

1. Representative of IIT (ISM), Dhanbad
informed in the meeting dated
25/01/2023 that due to the academic
assignments and by considering the
availability and load on the [aculty
members it may not bé possible to
carry-out the said assipnment.

2. JSPCB has requested the Director, Birsa

Institute of Technology, Sindri vide
JSPCBs Refh Neo. B - 199, dated
27/01/2023  to  prepare  the
'‘Comprehensive Environment

Management Flan® for the areas where
the stone mines and crushers are
located.

iThe copy of the Bourd's Ref No. B - 199,

dated 27/01/2023 is enclosed herewdth as

Annexure = ‘Z')

3. The Director, Birsa [Institute of
Technology, Sindri has accepted the

* work assipned to them and has sent the
acceptance for the above said work to
the Board vides their Letter. No.
BIT/D/ 13,23, dated 28/01/2023.

(The copy of the letter. No. BIT/D/13/23,

dated 28/01/2023 is enclosed hereunth as

Annexure - 'Y’}

Action Taken

All stone crushers [ stone
mines must be provided
with display board of
adequate size (preferably
not less than 1 m = 1 m),
mentioning the following

details: -
a) Name of the crusher [ |
Mines with Capacity

b} Address and exact I
location of area with|
latitude and longitude of all |
corner points,

153 Stone Crusher and 76 Stone Mine
Units have provided the Display Board.

(The copy of Detailed Report 13 enclosed as
Annexure — ‘M)
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¢ Name of the proprictor
with contact no.

d) Status of regulatory
compliance  status  with
Validity{CTE, CTO, HWA)

g} Status of Electricity
Power Supply.

|

All the crushers in the arca
running without valid CTE/
CTO to be treated as illegal
and be demolished. Taking
lesson from carhier
demolition by dismantling
the conveyer  systemds
disconnection of  power
supply that such crusher
start operating after
sometime as reported, it is
proposed that whenever any
crusher is demolished for
running without CTE, the
whole foundation to he
demolished & all the major
machineries of the crushers
(iLe. primary  crusher,
secondary crusher, screen,
hopper, loader, DG set, etc)
should be seized.

1. Eighteen (18) crusher units were sealed
on O7/08/2022 by the members of
District Task Force.

2. Seven (07) Crusher Units were
demolished in Sep 2022 by the District
Task Force,

3. Three (03] stone crusher units were
demolished by the District
Administration.

4, The members of the District Task
Force [Mining), Sahebganj has filed
FIR's, seizure of vehicles, secaled the
Units etc. The summary of the
Action Taken Report is as below: -

a) Action Taken from January 2020
till December 2020 = 47 Nos.
Action Taken from January 2021
till December 2021 — 18 Nos.
Action Taken from January 2022
till December 2022 - 68 Nos.

{The copy of Detailed Report iz enclosed as

Annexure - ‘K’, ‘K1" & ‘M)

b)

c)

3.

The crusher having walid
CTE, but running without
valid CTO should be sealed
with Ensuring
disconnection of power
supply /seize of DG set.

4.

All the units using DG sets
as power source must have
valid authorization as per
rule (Hazardous and Other
Wastes [(Management and
Transboundary Movement)
Rules, 2016).

The Senior Manager (Technical), electricity
Supply Division, Sahebganj vide his letter
No. 193 dated 28/01/2023 has informed
that the eclectricity connection of &0
donsumers has been disconnected after
cxpiry of CTO and Dealers License.
Morcover, 26 connections have been
permanently disconnected.

{The copy of the lefter. No. 193, dated
28/01/2023 is enclosed herewith as
| Annexure - ‘AA")

! Same as BS.N. WVII" of the Expert
| Committee.

5.

Taking into account the
scarcity of water in the area
(where villagers use Zaria
Nallah water for drinking,
bathing and other domestic
purpose) poor conditions
effective emission control
system, it is proposcd that

Same as 5.N. T of the Expert Committee.

3
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stone crushers with
capacity greater than 100
TPH must be provided with
bag filters as emission
control system for primary
crusher, secondary crusher
& screen in a time bound
manner (preferably in 6
mornii].

Proposed  railway
near the school should be
developed  keeping  safe
distance from the school to
prevent the children from
getling affected by
silicosis/ respiratory
problem.

sid:ing-

JSPCE has issued directions under section

33({A) of the Water (Prevention & Control of
Pollution) Act, 1974 and under section

31{A) of the Air (Prevention & Control of
Pollution) Act, 1981 vide Board’s Eef. No. B

— 208, dated 27/01/2023 to the Divisional

Railway Manager, Eastern Railway, Malda

to ensure that the Sakrigali Goods Shed

should be operated in night time only after

obtaining the valid CTO from the Board.

Moreover, necessary steps should be taken

to shift the above said Goods Shed in time

bound manner.

{The copy of the Board's Ref. No. B - 208,

dated 2770172023 is enclosed herewith as

Annexure - ‘AB’)

7.

All stone crushers operating
using DG set must get valid
authorization from
Jharkhand State Pellution

Control Board as per Rule.

Same as SN, XVII
Commuittee.

of the Expert

Dver]ﬂadmg in  loaded
vehicle carrying stone [
fines should be avoided to
prevent spillage on  the
road. The crushing of these
spillage under the wheels
results in high load of PM
10/PM 2.5 Minimum free
board of minimum & inch
should be left keeping in
mind the undulating road
condition. The materials
should be properly covered
to prevent escape of fines
under negative draft.

The District Transport Officer, Sahebganj
vide his letter no. 81 dated 2870172023
has informed as below: -

a:l That the vehicles transporting the stone are
directed to transport only after covering with
tarpaulin sheeta. Those 471 Vehieles which
were found non-complying to the above
directions were penalized under aection
190(2) of MV Act. A total fine of [NR
12,858,000/ - ([NR Twelve Lakhs Eighty-Eight
Thousand only) has been recoversd from
Julby 2021 till December 2022,

h] That the vehicles used for transportation of
gtone are directed not to transport while in
overloading. The 167 wehicles which were
found non-complyving to the above directions
were penalized under Section 194{1) of MV
Act. A total fine of INE 45.82,900/- [INR
Forty-Five Lakhs Eighty-Twe Thousand Nine
Hundred only) has been collected from April
2022 to December 2022,

(The copy of Ilefter no. 81 dated

28/01/2023is enclosed as Annexure - ‘'S’

Haul roads should be
properly maintained.
Sprinklers should be
installed to suppress the

dust.

1. 93 stonc crusher units have made their
internal road pucca.

2. 112 Units have installed fixed type
water sprinklers.

(The copy of Detailed Report is enclosed as

"3



A

1922

10. | Plantation should be done | 1. 131 Units have developed green belt.

in both side of the road. | 2., The Regional Officer, NHAI, Ranchi vide

Green belt should also be email dated 27/01/2023 has informed

improved in each cluster as that, it is expected that 85% of the road

well. (Mirzachowki-Farakka section of NH-80]

¢ is likely to be completed by 31 March
2024 and the plantation will be taken
up during monsoon 2024,

{The copy of Detailed Report 15 enclosed as

5. JSPCB is not granting Consent to Establish (CTE) to the Stone Mines |
Stone Crushers and Consent to Operate (CTO) to the non-compliant
Stone Mines [ Stone Crushers in the Sahebganj Distriet is not being
renewed. Moreover, the CTE applications of the 31 Units (Mines and
Crushers) has been either rejected or Auto-rejected, CTO applications of
the 73 Units (Mines and Crushers) has been either rejected or Auto-
rejected and Combined CTE-CTO application of Sahebganj Goods Shed
has been rejected from 23/08/2022 to 31/12/2022 by the Board.

The details of the 105 Units {31+73+01)
whose consent applications has been
rejected by the Board is enclosed
herewith as Annexure "M

O%E ,:u,::-ﬂ“'?’.',

. (Ameet Kumar)
Director, Mines Directorate,
Dept. of Mines and Geology, GoJ - cum -
Member Secretary, Monitoring Committee
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TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
Telephone: 0651-2400850 [Faxl/ 2000851/ 2400852/2401847/2400579/2400139
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» @@= JuARKHAND STATE POLLUTION CONTROL BOARD

RS B i
Hon'ble NGT Matter
Time Bound (Urgent)
Hur.m.--g}ﬂ—m’55 Ranchi, Daseds- 031/ ¢/ 2271
From,
Yatindra Kumar Das,
Member Secretary.
To,

The Additional Chicf Scerctary,
Forest, Environment and Climate Change Depariment,
Crowt. of Jharkhand.

Sub: Compliance of direction issued by the Hon’ble NGT, PB, New Delhi in its order dated
1M0E2022 in 0.A. No. 2372017 EZ and other related matters - Regarding.

=ir,

In connection with the ehove subject matter — | am direcied to mform that the Hon'ble WGT, PB,
Mew Delhi in its order dated 23/08/2022 in Q.A. No. 23/2017 EZ and other relsied maners has
given certain directions (copy enclosed), The relevant part of which is as follows: -

“14, Accordingly, we direct the Chief Secretary, Jharkhand to constifute a Menitoring
Commitiee under an Additional Chief Secretary with heads of concerned departments. The
Commiftee may take stock of the sitwation ond prepare an action plan e remedy the air
pollution in the area ay well as restoring the degraded areas by closing polluting activiries
{miming and crushing) and fixing accountability for past vislations in terms of "Polluter Pays’
principle so that ihe compensation recovered is wiilized for restoration of the environment
The Comumitiee may be constituted within twe weeks and hold its first meeting within ene
month and thereafier prepare its monitoring plan within one month. Further monitoring may
br held atfeast ence in a fortnight. The Commitiee will be free fo take assistance from any
other ExpertiAgency but not to delay the proceedings on that ground. The Commiliee will also
be free lo underiake visit fo the site and inferact with the stakeholders. The restoration plan
should endegvor to complete restoratipn megsures including restoration of mined areas within
three months, including measures to stop the polluting aciivities with the assistance of the
Srave PCE, State Police and any other regudatory authorities. The Monitoring Commilttee will
fake (mto consideration the [fndings, observations and recommendations in the reporis of the
Commirtees referved to above. The Addivional Chief Secrefary chairing the Monitoring
Commitfee may remain present in person on the next date, The Commitiee may alse consider
interim compenvation fo begin within the lght of the reports, pending finalisation of such
compensaiion affer following requisite procedure speedily. The Tribunal may consider Hability
of the State later, The Chiaf Secretary may alse flle criminal case against violators, after
necessary scrariny, Ineluding agalnsy erring officers. Since violotion of environmental laws
invodve offences wrder PMEA Act, 20021, Direetor ED may ofse look info the malter. Action
taken report may be filed within four monihs by e-mail af judicial-ngiitgov.in preferably in
the form af searchable PDF/OCR Support PDEF and not in the form of Image FDF."

KMBE Page 240
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-~

In light of the above, it is, herchy, requested to do the needful for the constitution of the
Monitoring Commitice under an Additional Chief Secretary for compliance of the directions of
the Hon'ble NGT. This is for kind information and necessary action please.

Thanking you.
Encl: As above.
Yours sincerely
Sdl-
(Yatindra Kumar Das)
Member Secretary
H“:‘%"‘ 13 A Ranchi, Dated: » 3 1o/ To2y
Copy to: The OSD to the Chief Secretary, Gowt. of Jharkhand for information of the Chief
(Yatin ar Das)
Mem ry
=

e Page 241
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" Ti were in red zone (have negative Supportive Capacity) and the erushing prg :.-_--
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aetivities needs 10 be controlled in those arcas.
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ﬂlm]mud by the Cartipetent Authority,
(8 llh,'ﬂnm,ﬂ'ﬁlm?iﬁmpzrﬂt Para {4 of order di. 23.08,2022:-

= divect the Chiet Secretary, harkhand to constitute a Monitoring Committee under an
Chief Secretary with heads of concemned departments.

¢ may take stock of the situation and prepare &n action plan to remedy the
mﬁ:muwﬂuuﬂmahﬂﬂmﬁﬂmbj’ﬂmm
i mgandmuhmg} and fixing sceountability for past violations in terms of
ays’ principle so that the compensation recovered is utilized for restoration of
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NUGT in the related matters and compliance report wr.L the same should be compiled fior
the pext meeting of the comumities.

{Action by: ISPCH)
taken for implementation of the ncommendations No. X1, X1, Xiit, XIV,
Mﬂwﬁm mmwummhmm




€y (Action by: mmﬂm

X.  Toproceed for action against H‘Hﬂﬂﬂ'ﬁ!’lﬂﬂmnl'mmw-

fior past violstions in terms of degradation of ambient air, mmhm“ "rﬂq.
mﬂhﬂﬂmmﬂmﬂmmdemmm
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_mwwex _ JHARKHAND STATE POLLUTION CONTROL BOARD

w TOWHNSHIP ADMINISTRATION BUILDING, HEC COMPLEN, DHURWS, RANCHI B34004
Telephone: D651- 2400850 (Fas)/ 2400851/ 2400852,/ 240 1 847/ 24006 74/ 24001 39

ARTEEE
B WSpesd Hon'ble NGT M
Tinee Bownd (Urgent)
Ref. No. |34 Ranchi, Dated. 06 ) 61112 007 3
Froum,

¥ arimddrn Kumar Das.
Member Secretary.
T,
I'he Regional Officer,
Regional OTice — cum — Labortory,
Dumilkn.

Sulb: - Implementation of the the recommendations made by the Expert Commitiee w.r.1.
(LA No. 2320 VEZ and other related matiers - Reg.

Sir,

With referenve w0 the subject nuted above, 11 15 1 inform thet the Hon'ble NGT bas constituled
an Expen Committec under the Chalrmanship of the Member Secretary, CPCR in 0.A. Nuo.
B32A0ITEL and other related matters. The Commitlee has submitted its repont and the same has
been accepled by the Hon'ble Tribunal and the Tribunal has been pleased 10 pass the order dated
13082022 {Copy enclosed). The recommendations of the Commitiee includes measures 1o be
taken for Crushers ¢ Mines which are as follows: -

Sher e

L In the case of stone crushers, the crushing units dhovh primary & secondary) should be
ploced in a covered sectlon and the crushing units having copacity moree than 100
TPH, shall be provided with bag kouse gy emisyion control system.

I The Crashers shall install scientifically desipned edequate number of sprinklers with
requitsite Rydraulic pressure and shall envuee that the sprinkiers remalned in operation
during crushing period.

fr. ISPCE along with district sdministration skall eénssre Bhal cruiliers are mod in
operation without havieg requeisite pollution control measires through strict vigilance.
Prigrity may be given for the grids whers negative supporting carrying capacity fas
been observed,

I, Coaveyor belts shouwld be covered Jenvioved o avold fagitive emilziion, without bl
Bups, in ercloswre and belis,

V.  The crushed stomes or finished products showld be stored in @ silo, or the finished
Eocdly showld be Kepl lower than the height of wind=breaking wolls. Stromg sfrachiral
base and framing should be provided for wind-breaking walls to withstand strong wind
conriditions. The height of the stockpile should alwayy be keps fower than the height of
the wind-breaking wall. Tie wall can be ervcted radially with @ screen as center point.
In addition, proper sprinkling arcangesment shoald be provided all around the
stockpiles,

FI. e haul readsiroads within the minesindusiry premives used for the Iransporiation of
the products from the stone crushers or mines shall be poved and sufficient number of
sprinklers be in eperation. The concerned craxhers shall be responsible for nstallation
derdl (A5 AT,

TRAR
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¥Iil.  Cleaning #wﬂﬂm&rﬂrﬂmmmﬂﬂlﬂhmﬂ only
mechanical means on regular basis.

¥ JSPCE shall direct the concerned agencies te muaintain the mationsl higiways and
wther metalled roads to reduce fugitive emission.

X, Tlfﬂmfmﬁmﬂrﬂmwuﬂip‘nﬂmnuﬁmﬂ'hrhnmﬁ-maﬂux
myuwﬂmmmmqrhmuﬂwunﬁmmm
fhe#ﬂmiﬂﬂﬁf#mrpnlﬁﬁﬂuﬁtﬂﬂmmmwm
mining or reclomation of the stone mines.

X A proper green belt is io be developed surrounding the crushers, ”

The recommendations of the Expent Commitles was stcepled by the Hon'ble Tribunal and the
Tribunal directed remedial action in terms thereo!

In light of the above, il is, hereby directed to take necessary sleps 5o thot the “Mensures o be
taken for crushers'mines’ as recommended by the Expent Commilice and scoepled by the
Hon'ble Tribunal should be implemented and submin the complisnce status of the same 1o the
undersigned al an earliest.

This issues with the approval of the Competent Authority.

Encl: Az ubive.
Yours sincerely,

(Yatindra
Mem

i
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_wmwes _ JHARKHAND STATE POLLUTION CONTROL BOARD

TOWHSHIF ADMIMISTRATION BLUILDMNG, HEC COMPLEY, DHURWA, RANCH! 5314004
Telephone; 0631- 1400850 (Fax)/ 2400851,/ 2400852 2401 84T/ 2400979/ 24001 39

By emuil/Speeydpost :
Time Bound (Urgent)
Ref. o, 13449 Ranchi, Dated, £25 h‘:.r.‘.? ol .Y
From,
Yatindra Kuomar D,
Member Secretary.
T,

e Divisiono! Railway Manager.
DEM Office. Mualda Division,
Easiern Raibway,

P.0. - Jhalthalia, Malda - 732102
Email; drmi@mide railnet.gov.in

Sub: - Implementation of the the recommendutions made by the Expert Cammities w.r.i.
(LA, No, I3201TEZ and other related mutters - Rep.

5,

With reference W the subject noted above, it s o infsrm that the [lon'ble NGT has constiuied
an Expert Commitiee under the Chairmanship of the Member Secrctary, CPCB in QLA Nao.
2320 T/EZ and wiher reluted matters, The Commitiee has submitted its repor and the same has
been accepted by the Hon'ble Tribunal and the Tribunal has been pleased 1o pass the order dated
23082022 (Copy enclosed . The recommendations of the Committee includes messures 1o be
taken for Crushers / Mines which are as follows: -

oo JHNEESHTES PP D S A RCRRY T N TITI)

XL Ten raflway sidingy and vight rafhvay wheds are impartant sowrce of podlarkon oy
they deal with 14,25.000 tonnes of materinls (Stane €hips, Ballast amd Boider) per
month (Table 11). Therefore, the railway sidings are recommended to be covered
fenclosed with Galvanized fron (G0} / Mild Steel (M.5) sheets with proper poliution
confrol system fo avoid fugitive emisstons. Proper houvekeeping should alw by
rmaimidained,

Al The lvading/unloading points of the wagons shafl be covered if possible or shalf be
equiipped with seiéntificaily devigned sprinklers with adeguate hydrowlic pressure. The
sprinkiers showld br in adegunte swmber fo maointain o water curtain olong the
loading/unloading points,

Xill.  The waste generoted from the railway poods shedsiidings shall be collecied and
segregated for proper disposal.

XIV.  Simce the railway sidings are located near the clusiers (Table 12}, whick may hapact on
hurrran Bealth, these shall be relovaied fo sowie safer distanoe,

AV, The trucks, as well a5 the wagons, showld be properly covered while transporiing the
stgere chips, ™

The recommendations of the Expent Committer was accepied by the Hon'ble Tribunal and the
Tribumal directed remedial acthon in lerms therend

LU
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- wee=s _ JHARKHAND STATE POLLUTION CONTROL BOARD

W TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 534004
Telephone: 0651- 2400850 (Fas|/ 2400851/2400852/ 2401847/ 2400979/ 24001 39

R
iy emailSpeed pust Hon'blg NG T Matter
Time Bousd {L'rgent)
Rel. qu:‘S. =KD Ranchi, et GBIl 012023
From,

Watindea Bumar [xas,
“Wember Secretary.

To,
The Deputy Commassioner,
Sahabgan), Jharkhand

Sub: - Implementation of the the recommendations made by the Expert Committor w.r.1.
.4 No, IVEIVES aad other related matlers - Rig.

S0,

With reference to the subject noted sbuve, It is 10 inform that the Hon'ble NG has constituited
an Experi Committee under the Chairmanship of the Member Secretary, CPCE in OLA. Na,
23201 7/EZ and other related matters. The Commitice has submitted its report and the same has
been acoepted by the Hon'ble Tribunal and the Tribunal has been pleased to pass the order dated
23082022 (Copy enclosed). The recommendations of the Committee inchedes measancs to be
tiwken Tor Crushers / Mines which ane as follows: -

- i i

XV Pan-iili-zoom or PTZ cameras must be instalied ar all the stone crasher wmils of
appropriate locations to detect fugitive emissions. Feed of the PTE comeras shall be
shared with the JSPCH.

XVIL.  The operating capacity of the Stone crisher wnits may be verifled with the memikiy
electriclly bills of the respective unil
XVIIl,  The units using DG ser ay power source may only be alluwed io operate wihen the unlt
is having valid authorization oy per Huzardous & Oiher Wastes (Mamagement aerd
Tramsboundary Movement) Rules, 2016

XIY  Rondem drone surveillance on the bank of river Ganga muy be done to prevens iltegal
duntping of debeis generuted during stone mining, crushimg or affled sctivities.

XX Omline amd manual ambient aic quality monitaring stations may be insiailed in the
prids where negative carrying capacity is observed to moniter atfeast for measurenent
of PMI0, PM2.5 and NOx. JSPCB may be responsible for operation of teese statiuny
however, the expenses incurred for the same may be recovervi frum the respective
stene crushers and mines.

XKL The environmental management stafus shall be updated a5 well us verification af the
adequacy of the pollution control devices Instailed in il the stone mines’ crusiing
s operating in the region shall be done by JSPCB & DC Sahibgarj.”

The recommendations of the Expent Commitice was acoepted by the Hon'ble Tribunal and the
Tribunal directed remedial action in terms thereot

in light of the above, it is, hereby requestid 1 ke tecessary seps so thal the point Mo, XV,
EVIL XIX of *Surveilisnce ond monitoring” s recommended by the Eapen Cemmittee and

ERERTT




4

1935

mpdbthm‘mTﬁwmlﬂnﬂdhimﬂmm.FﬂmHHMnm
the site for Online and Manual Ambient Air Quality Meonitoring in the grids where negative

mwilmmnm&umpﬂmmuruMuhw
at an carfiest,

This issues with the approval of the Competent Authority.
Eacl: As sbove.
Yours sincerely,

"
L

(T
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JHARKHAND STATE POLLUTION CONTROL BOARD

TOWRSHIP ADRAINIST RATHON BUILDING, MEC COMPLEY, DHURWA, RANCHI 234004
Tedephone: D651 2400850 [Fax]/ 2400851/ 2400852/ 2401847/ 24009 159/ 24001 35

LR
By emailSpeedpost hile N
Time Bound (UVrgent)

Ref. No. a5 ] Ranchi, Duted.. 06 0.1 [262 3
From,

Yatindm Kumar Das.

Member Secretary.
Ta,

The Secretary,

Road Construction Department,

Giovie. al Thakhand

Email: secyrod-jheinic.in

I'he Regional Officer,

Reglonal OfMce-Hanchi,

Mational Highways Authority of India,
C=12%, Vidyalaya Marg, Ashok Magar,
Ranchi, Jharkhand, PIN: 834002
Emnail: roranchizinhai.org

The Depuly Commissiones,
Suhibganj, Jhnrkhand

Sub: - Implementntion of the the recommendations made by the Expert Commitice w.r.1.
DA, Ne, 232007EZ and other reloted matiors - Ko,

Sir,

With reference to the subject neted abowve, it is to inform that the Hon'ble NGT has constitaled
an Expert Commitee under the Chairmanship of the Member Secretary, CPCB in (LA, No.
LIZTEL and other related martters, The Commitiee has submitted its report and the same has
been accepied by the Hon'ble Tritweial and the Tribwnal has been pleased to pass the order daied
23082022 (Copy enclosed). The recommendationy ol the Committee wicludes msssures o be
tmken e Crisbers S Mines which are as folossy: -

if L ()

X, JSPCE shall direct the concerned agencics te maintain the wational highways and
otfrer mrenalled roads fe redice Fuglidve cmifasbor, ™

The recommendations of the Expert Commitee wis aecepied by the Hon'ble Trbyiosl and the
[robwral directed remedial action inm 1erms Lherest.

In fight of the above, 1 is. hereby requested 1o 1ake necessary sleps for the proper mainlainence
of the nativnal highways and other metalled rvads 1o reduce fugitive emission and submit the
compliance stuius of the above (o the undersigned ot an carliesi.

This issues with the approval of the Competent Authorly,

Encl: As above,
Yours sincerely,

B
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_srewwz JHARKHAND STATE POLLUTION CONTROL BOARD

TUWNSHIP ADMINISTRATION BUILDING, HEC COMPLEN, DHURWA, RANCHI 534004
Telephone: DES1-22008 50 (Fan)/ 2200851/ 2400852/ JA01 8472200079,/ 24001 18

By email/Specdpos Hop'ble NGT Matter
Time Bownd {Urpent )
Ref. HuTE] s 7 wanchi, Dued. 6 (011 2627
From,
Yatindre Kumar Das,
Member Secreury,
Ta,
Thee Kegional Offieer,
Regional Office - cum - Laboniion,
Durmka.

Sub: - lmplementution of the the recommendations made by the Joist Commitiee w.r.i.
(A, No. I3 TEZ and ciber related matters — Reg.

Sir,

With refierence to the subject noied above, i1 is 1w inform that the Hon'ble NG s constituted
Joint Commifiee in OA, No. IVZ0ITEZ and other related matters. The Commitice has
submitted its repont and the same has been accepaed by the Hoen'ble Tribunal and the Tribunal
has been pleased 10 pass the order dated 23082 (Copy enclosed), The recommendations of
the Cammittee are as follows: -

[

L R FAElal cafy W IELATY (R, I . 5 fiadle

A1 All stone crushers / stong mines mudd be provided with display board of udequate size
{preferably not less than 1w = | ), sentioning the follewing details:

a) Nanre af the crushor 7 Mines wirk Cuapecirr

) Addres and exact location of ared with latibide ond longiinde of all corner
pofmiy,

&) Name of the propriefor with comtact R

) Srevtus of regulaiory complionce status with Validity(CTE, CTO, HWA)

&) Statwus of Electriciny Pawer Supply,

12 Al the prachers in the area running withow! valid CTES CTQ to be treated as ilegal
arnd be dermofished. Taking lesson from corfier dermolivion by dismaniiing the conveyer
spsfemk  aisconnection of power suapply far guch criaher stard operating  afier
samelime ax reported, it ix propesed thit whenever any crusier iy demolivhed for
runing withowr CTE, the whole fowmdation fo be demrolished & all the mafor
machimeries of the crashers fLe. printury cruvher, secondary crusier, soreem, kopper,
fonder, ING sel, etc) should be seized,

14 The crusher kaving valfd CFE, b rivening withont vadiad CT0 wderald B ceaded winly
envaring disconmection of pawer supplyseize of DG et

LA AN the uwits using DG ey g8 pewer sodrce st fave valid aefhorizaiion gy per rnle
(Hazerdeous and Ciher Wastes (Monagenneant and Tronvbowadary Movemens) Rules,
J0E)

33 Taking inve account the scarcity of water in the areafwhere villagers wve Zerle Nallah
waler for deinkiog, bathing and other domestic parpose} pooe conditions effeciive
emission comirad sexiem, ¥ i proposed thet stone crashers with capecity greater thai

BRI
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100 TPH must be provided with bag filters as emission conirol sysiem for primary
crusher, secomdary crusher & screen in o time bownd manner (preferably in 6 momth),

36 Proposed ratlway siding near the school should be developed keeping safe distance
from the school fo prevent the children from geiving affecied by silicosivrespiratory
prodidem,

17 ANl stene crushers operating using ING ser must get wvalid awthorization from
Jharkhand State Pollution Control Bourd as per Rule.

18  Overloading in loaded vehicle carrying stoneifines should be avoided to prevent
spiflage on the roud, The crushing of these spillage under the wheels results in high
foad of PM 16PM 2.5. Minimum free board of minimum 6 neh showld be lefi keeping
in mind the undulsting road condition. The materials showld be properly covered fo
prevent escape of finey under negative drafi.

L9 Hawl rewds should be properly mainnained. Sprinklers showld be insiafled to suppress
the dust,

L) Hunmhnnﬁﬂﬁhdmehhﬂhlﬂquﬂrmtﬂmnmnhﬂm&m-ﬁ
in each cluster as well,”

The recommendations of the Joint Commitice was sccepted by the Hon'ble Tribunal and the
Tribunal directed remedial action in 1erms thereol

In light of the sbove, it ks, hereby directed 1o take necessary sieps for implementation of the
recommendations no. 3.4, 3.5, 3.6 & 3.7 as recommended by the Expent Commitiec and sccepied
by the Hon'ble Tribunal and submit the compliance stotus of the same 10 the sndersigned ot an
carliest.

This issues with the approval of the Competent Authoriny.

Encl: As above,
¥ ouers sincerely,

Ll
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~ s JHARKHAND STATE POLLUTION CONTROL BOARD

TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEN, DHURMA, RANCHI B34004
Telephgne: 0651- 1400850 (Fax)/ 240085 1,/3400852 /3400 847/ 24008 79/ 24001 39

" iSpend o ble NGT Mag
Time Bound (U rgenat)

Ref. N, 1’}:5:5 Ranchi, Dated, &6 | &> .l..l.".'-'.‘-.q.l bt
From,

Yatindra Kumar Das.

Member Secretary.
To,

The Director,

1T (15M) Dhambad,

Jharkhand, Pin - 326004,
Emuail: - direciori@iitsm.ac, in

Bub: - Implementation of the the recommendations made by the Expert Commitier w.r.L.
LA, No. V201 T/EZ and other refated maners - Reg.

Bir,

With reference 1o the subject noted above, it 15 o inform that the Hon'Ble NGT has constitused
an Expert Committee under the Chasrmanship of the Member Secretary, CPCB i LA, Ne
23ZMTES and other related maners. The Committee has submitted its report and the sime has
been accepied by the Hon"hle Tribunal and the Tribunal has been pleased to pass the order dated
23082022 (Copy enclosed), The recommendations of the Commitee includes measures to he
taken for Crughers / Mines which dre as follows

"t 4 Enmviremmienial E'mlgg & Damuge | ssesimmeand

XXV, A Comprehensive Enviromment Management plan may be prepared, for the areus
where the sione mines and crushers are located, through the expert institutes ke
Indian Institate of Techrology - Indin School of Mines (ITTISM), Dhonbad or amy

other repuied agency.”

I'he recommendations of the bxpen Commitiee was occepted by the Hon'hle | ribunal and the
Tribunal directed remedial action in terms thersof

In light of the sbowve, it is, hereby requested 1 prepare the “Comprehensive Environment
Management Plan® for the arcas where the swone mines and crushers ore locoted. The Terms ol
Reference ( ToR) is mnached herewith for your ready refercmee. Funthermore, i . neguested 1o
send the scceptance o the undersigned at an carlicst

I'his issues with the approval of the Competent Authority.

Encl: Ax nlsove

Yours sincerets

LE LT




CRUSHERS IN SAHEBGAN.] DISTRICT OF JHARKHAND IN LIGHT OF

i}

3

4j

5

1)

7

B

7

HON'BLE NATIONAL GREEN TRIBUNAL DIRCTION DATED
17 D OT RELATED LRS: -

To put detils of the stone mining (No. of kesses) and crushing activities (No. of Faciory
Licence " CT0 ¢ Siockyard Licencel, extent of air pollution end the ways W mitiguie the
gurme e achiewve reduction in net crushing capacity in the grids o meet twe permissible
CapaEcity.

To suggest the ways to minimize the dust / air pellution from the stone mining and related
pctivities,

To sugeest the ways to minimize the dus | air pollution from the siome crushing end retaied
detivities,

Te sugpest the ways 0 minimize the dust / air pollution due 1o trensporation of sone
bowslders and stone chips through rosdways,

To suggest the ways to minimize the dust © air poliution due 1o ransportation and |sading wnd
unloading of stone boulders and stone chips through raalways,

To consder the carmving cupacity of the area i terms of air quality and suggest ways o
improve the air quality of the regiun

To review the Envieonmensal Clearsnces) « Consents) for mining sctivities and siwone
crusher activities to give effect 1o "Sustainable Development” prisciple

To determine the effects of Stone Crushing / Mining sctivities w.rl. environmeni amd public
haeislth.

Tis suggest the safeguards in operution of Stone Mining /| Crushing activities, management of
the ratbway sidings which ore generating poliution

10) T suggest the monitoring mechanism and its frequency to check the environmental pollation

e 1o the Stone Mining., Stone crushing, transpoertation and other related activities

11} To suggest ways to improve the ground water guality and associsted environmental aspects.

12} To sugwest ways for restonmg the degraded arcas wort, the polluting activities imining and

crushing)

13) To suggest the restoration measures by prepanng an appropriate comprehensive Eoviranment

Sonagement Plan for the aress where stone mincs and crushers are located, e pesteration
plan should endeavor o complete nestoration measures including restoration of mined arcas

within three months, including measures 1o stop the polluting activities,
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Dietall of Stone Crushers which have been directed by the Regional Oifice, JSPCH Dumks tio submit the
compliance of the CTO conditions, recommendations, and direction of the Hon'ble NGT, Principal Beach, New
Delhi in its Order dated 23.08.2012 in 0, A, No 232017 (EZ)

SL MO, Unit Name and Address Propritar st Letter Mo, Dt
I | Usha Stone Works, At- Adro Mako Nikhil Kamar | Sahibganj 2312 | 14-12-2022
M Ascent Infra build LLP. Af - . , k
2 Marikuti, P.o - Mahadangari Pankuj kwmar Gahibgan X7 30-1 12032
e Bindubasini Stone Works ; .
3 At Mgt B - Fatini n Kailesh Kr. Madhyan Sahibgan) 2228 30-11-20%2
i's Ladli Stone Warks At - g : f
s 2 =] 1-2022
i Marikuti, P.o - Mahad Biwi Ladli EKhatun Sahibganj ik F0=11-200
h/s Bl Alam & Brother {Stone
3 Crusher) At - Madhopars, Po- hohiak Alam Sahibgan] 1224 -1 1-2022
Bakudih
M's DLRM Associates Pyt Lid
(3 {Stone Crusher) At- Margro, P.0- Shivayagi Balkai Sahilaan 2273 30-11=20%2
Chatyan
Pors Milkant Stone Works, Al - ; . i
7 i St o Tpebikd Sri Devan Shu kgodia Bahibgan| 1221 30-1 1-X022
hids baa Shestia Stome Works, At : - =
B Micikuik, P.o- Mahadeogari Ram Lakshman Yadav Sahibganj 2220 3n-11-2022
b5 Amdinga Stone Works, Moy - H
9 Chotibhagyamari, P.o- Salerigali Muohan Prasad Yadav Sehibganj 2303 |3-12-2022
Ws Mahakal Stone Works, Mouwza- : ! .
10 Deshpokhasiyn, P.o - Mshadeogani Ahhisheak Bumar Sahibganj 2211 29-11-2022
W/s Manoj Kumar Stone Works, ' Tt
i Ai- Nimgachi, Block - Mandro Mano) Kumar Sahibyan| 1959 14-11-2022
hids Sri Swam Stone Works, Al - .
- 5 ; ir i 3 R
12 Marikt, P.¢- Mahadeogrl Ramesh Kumar Dokania Sahibgan 223 30-11-2022
M5 Bihar Bentonite Supply Co, : =
? 20 =
= Mouza - Banshbita, P.o- Bakudi Ry, Bt Salibgany o ilan
M LK Stene Works, Mouza- ; ; ; | &
. : i ] M2
i4 Bavs Lobands. P.o- Jirwalssdi Susmita Devi Sahibgan) 2071 18] 12K
b5 BPY Infra Buoild Pwt. Lid.
i3 {Rome Crusher), Mouza- Jokmar, | Bajrangi Prasad Yaday | “ahibzan) 2063 19-11-2022
i - Mahadeogar
B W5, Stone Works (5wne
6 Crushesy, Mouza - Fathepur, F.o- Majrul Tstam Sahibganj 2066 -1 1-2022
Euotal pokhir
abs BSC - C & C {Stome Crusher)
17 At- Deshpokharia, Poo- PS5, Reddy Suhibygan] 233 30112022
Mizhadeszan) —

T 3
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W Swastik Stome Crusher, Ats - .
. Sahi -1 1-
18 Jokmar, P.o- Mahadeogari Ajay Kumar Chowsdhary Sahibganj 2234 F1-2042
M/s Lishn Stape Works (Stong
1% Crnzher), At- Adro Mako, M.o- S Wikhil Kimar Sahibgm 20004 17-11-2022
Adro, P.y - Boria
Wis 5.5, Stone Works, At - Chotia ! ] 7
. ¥ it P Mrorabnd Tarun Shankar Jupta Sahibgan 2219 30-11-2022
M5 Samim Stone Waorkes, Moaka - - . i 5
21 Bieckehuri, P.o- Talihari Md. Samim Sahibganj 2212 | 29-11-2022
M5 kK. Stane Works, Moum- : - 4
hor Cijla 207 Qa1 i=2022
22 i 1-abiasde, oo Sirvnlbtl Kaushal Kichor Of Lahibganj 037 19:1
Mis Sri Symm Stone Works, Al - ;
: ' W tnxkanta ' =11
23 Mlarikul, Po- Mihadsvgart ed Prakash Kinslasta Sahibgan] 2222 30-11-2022
PA's Maresh Bumar Mehnyu
24 #ouza - Dhatapars, .o « Kotal | Naresh Kumar Mehriya Sahibganj 2075 | 19-11-2022
pokhar
M5 RS, Minerals and Services, ! f
’ N1
25 Kfiotis = Benkobiiet Dt Taijhue Fakesh Sharma Sahibganj 2073 19-11-2022
Wiz Mozama Stone Works, Mouza, Mohammad Majammil . F
26 Jokmasi, Pio- Mahadengarl Hivque Suhibgan] 20165 19=11-2022
Wz Sri Dunen Stone Works,
27 Mouza - Majhikela, Po - Sabita Devi Sahibganj 24 18112022
Mahadeogari (N
Mis Swmsul Haguee {Sions
2% |Crusherl, Mouza - Pipaljori, Thanna sarmaul Haque Sahibgan| 1970 17-11-2022
Kotulpokhar
| s Man Ambika Trader. Mouza - o .
29 Khalrbanl, D0« Basherwa % Subrato Paul Sahibgan] 2060 19-11-2022
bis Jai Hind Stene Works, Mouza- T ¥ :
' h i} =
£} Leva, P o Tingahar Sri Wasim Ansari Sahibgun) 2015 ja-11-2022
M Dilip Buildeon Limited,
1 Mouza- Sriram Chouki Ambadiha, | Sri Bhanu Pratap Singh Sahibgan] 2058 19-11-2022
P.o- Mahadeojar
Mis Babiul Shekh, Mouzs - : . = =
2056 .
3 | Dhaspurn, Fo- Katal poklar Safiur Raheman Sahihganj 19-11-2022
W5 Patliputra Enterprises P,
i1 Ltd., Mouza- Chubey, o= Wineka Kumuar Sehibgun) 2055 19-] |-2032
Mithadeugici
Wis T B S Stone Works, At- ; 1
- o T-11-2022
34 Pialicri, F.s- Kotalpokhar Somnath Ghosh Sahibgunj I 1711
2 hi/s Fizn Stone Waorks, Al - - :
9T o] |-
33 Pipaljoci, Block - Batharws Md. Zamil Akhtar Sahibzan) [ 7=1 [-2022
t/s Shroe Guru Stone Works (Linit
4 1% Ai- Kotalpokhbar, Block- Mrsargil Singh Sahibganj P90 | 702002
Barharwa
Mg G, Swmie Works, At- o) ;
i Gl Sahl 2148 25112022
3 Mayurkels, P.o- Koulpokhar Pl Singay i bgan]
s Md, Mustakim Ansare Stone
38 Works, At - Beckehur, Pon- fvid. Mustakim Ansari Kahibean 2155 25.11.2032
Taljhisi

£ ¥
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bi's Shabnam Praweesn, Al- : :
) Shabh P aah 2156 25012022
o Gangopars Bedo, P.o- Pathna AL T Thgan)
M Star Stone Works, At - ; . i
Sahibgan 2135 5012022
| Dhamdhamia, P.0- Dhamdhamia ML A il
Wi's Om 5o Stone Works, At- . : 5
3 Fuahul 5 Sahibgon 2154 25.11.2022
U | nujhikols, P.o- Mahadeoganj o bgan)
MUz Insha Stone Works, At- Leva - y ; .
2 M. Irshad All Suhibgan 2153 2511322
e Tinpahis, P.o- Tinpahar ;
MisCTS Industries Lid, : : :
Sri A | Sahibgan 2144 25.11.2022
» At-Jokmarl, P.o - Mahadeogari A AT I Tl e I .
hi‘s Hari Rama Constructions, At- ; ;
: Rama Krish Sah 2143 25112022
“ Bindribandarkels, P.o- Banjhi i A
ks Sai Malli Service, At- ;
rasad Lahib 2142 25.11.2023
i Bindribandarkols, P.o- Banjhi | S LR
fvl's S Cianga Sone Pre Lids | e . ; e
2 Shobil Mish Sahibgan 2141 25.11.2022
45 !It = Iuk.l“ﬁ_l_- i.-ﬂ' Mahadmh'[uu 10 1= Jhﬂ j
M5 Moor Stone Works, At- . ; .
2140 25.11.2002
i Marikuti, P.o- Mahadeogan) e e Sahibgan)
s Bashi Builder & Services Pyt
48 Lid., At - Jokman, P.o- Bipin Kumar Sahibgan] 2134 251120132
Mahadeogan|
Mis Gangn Stone Warks, Al- i ;
3 Kr. Choudhary Sahib 2315 15122022
b Chapandey, P.o- Pathna AT hary e
M5 G.G. Stone Works, Vill- , : ’
Y h Sah 2314 15122022
- Sitapahar, P.o- Pathna Sajign Choudbary tbgan|
ME Bhagwan Stone Works, Mo
- Borha, Plot Mo.- : ,
; ; Sal 2112 29,1 1.20002
L 126,127,130, 128/, 129/P, s s ahihgan)
122,124,1235,136 & 138.
Mz Ram Rahim Stone Works, Al-
52 Mouozn - Pipaljori, P.5 - Dinanath Prasad Bhagat .|  Sahibgan; Qg 17112001
Eotalpoklbar
flrs Manimuddin Sheikh (Stone
53 Crugher), A1 = Fathepur, P.o- Maniruddin Shaikh Sahibganj 2134 25112022
Kintnlpakhis
Mis Progressive Stone Works
54 {Stome Crusher), Al- Dhatapara, | [illyas S'o Ananl Sheik Sahibignnj 2135 25112002
P.o- Kotal pokhar,
Mlis Jaiswal Stome 'Works, Ad- . - 3 1996 14.11.2022
£5 = it B D Mipza bt Tarkeshwar Jatzwal Sahibgan] 93
M5 Jvoti Stone Works, At- ] ; ;
T add ™ Sahi 1938 1d.11.2022
Sf ik Jagdish Prasad MNarsariz bpanj
MLz Sri Ram Stone Woerks, AtL-
57 B ouza - Mimgachi, P.O - Tinksl Kumar Bhagat Sahibean I5943 14.11.2022
Mirzachowki
WS Findal Stone Works, AL- . i ; i 5
Bahib FR4n j4.11.2022
5% R U R Kanhiva Kumor Khudania ibszan .
wiss Jyvotl Creators Pyt L. ( Stone
549 Crusher) Ar- Merikuti, P.O.- K undan Kumar Sahibgan 1942 [4, 11202
Mahadeagan) ]

> ¥




1045

hlis Kanak S0, AL- Mous - i i .
1 ed P 1941 L4 102022
&0 e b ‘ed Prakash Khundanis Sohibgan)
s Bihar Bentonite Supply
al Company, At~ Chalpahar & Mand Lal Bhagsi Suhilbuan 1929 4.11.2022
Faimibona
bl's Mun Baisnovi Stone Works, . ;
Sah 1930 14.11.2022
B | . Mindali; P.0.- Mirasachowld | 9SS Kammar Jaiswed ahitgan]
blds Tarkeshwer Jaiswal, At.-
63 Mouza- Bhutaha, Plot Mo - 09p, Tarkesiwar Jaiswal Sahilygan) 1933 14,11 2022
uriﬂ;rE.E HECTES
bdis Tamanna Stone Works, At.- : 1 ; ;
Bk KA Rt bd. Karimuddin Sahibgan 193q 14.11.2022
ks Math Sione Wosks, Al- WM
kK Sahih 1931 14112022
he Belbhadri Sahebganj Eneqek fomas e agar
Mis baa Durga Stone Works, At.-
M oiza- Martkuti, Plot Mo- 43P - 5 ;
: e I 4. 1120
i11] SIP. 71B, 72P. T3P.74P, 75D, 760" Bishnu Prasad Yaday Sahibgan; 035 I 2032
AREA- 03.12 ACRES
A Aditya Stone Works, AL - 4 4
3 1250 03.12.2022
8 | bt P Sakvigary, | i Prsul Yadey Sahiogen)
M's Barmwal Stone Works [Stone .
Rik i i ahlb 2259 03, 122022
6% Crusher) At - Nimgachi Sikandar Parssd Bamwal Sahibgan)
M5 Gayatri Stone Works | Sbone
] Crusher), At- Mundli, P.O- Sammmi Kumar Jazshwal Suhibgan) 2260 03122022
Minuchowki
iz Vidyusthd Stone Works, At- . . 03,12 3037
Tk Gudwa, P.5.- Sekrigall Prasant Pandey Eahibgan 2241 i
hfs Priya Mincral, At - Gudwa, = g
e Sadanand Pand Suhibgan 2351 03122022
| PS. F-al:n_lgli an gy w
s )8, Storse Works, Al- : ; . 2389 03122022
b Madhopars, P.0.- Bakudi i s Sahibgany :
his Lade Stome { Stone Crisher, : S -
i "houdhary Suhibgan k] 0%, 122027
T3 At Mundli, P.0.- Miciachowki Bhelu Kumar C ry ahi
M's Krishna S1one Chips (Stone
74 Crusher), Al Belbhadri, PA.- Bindeshwar Mandal Sahibganj 2238 | 03123032
Mirachoki
Mz Maa Kali Stone Works, Al-
75 Maouza - Mesmgachi, PO, - Ajay Frasad Sahibyanj 2257 03, 13,2023
Mirjachoki
b's Kashi Vishwanath Stone
76 Works, At - Belbhadri, P.O. - | Sharwan Fumar Bamnwal | Sahibgan) 220 17112022
Mirjachowki
- Polfs Cranpatt S1one Works, At - Tarun Kanti Ghosh Sahibgan 2017 \7.11.2002
Rartal lis
Wi's Malagi Stone Stone Works, A:- :
7 hanoj k Snhib 201% (700202
: Mouza - Jokman Mahadeogan] i B! R
s Shrea Har Stone Works, Al- . A : - 219 17 102022
m Niendati. P53 Nilrsashwski Mrinal and Rajesh Kumat Sahibgan) P 1.1k
MUY Pratk Stone Works, Al - s - e ; .
i : Sri Pintu k Pamdit Smhibgan 2004 17412023
L bzl Bhad i, P.o Mirzachowki N e iy

- y




Mis Maa Amba Sione Works, At - . L
&l Moo Rt Pavitra Bumar ¥aday Sahiboan| Hih 17.11.2022
Wisa bfan Amba Stone Works, At - #
P : Pavi 1 i T4
B2 M Masiuti vitra Kumar Yadoy Sahibeanj 2015 170208
B3 M5 kundan Kumag, A1 - Maundlh Koundlsn Kumsr Sahibgan) 203 171013022
Mis Dada jeetn Buldeon Pvi Lid. ;
| Ak + Daghk pekhar Suresh Kurmar Sahibzan] 2032 i7.11 2022
&S5 Aok Stane, At - Chuwa Algk Banjan Sahibgan] 2011 17.11 2022
hfs Vanvosi Kalysn Stone Works, . . i
T lrnedtiniiinen ppil e Rrehara Khatoon Sahibgani 2000 | 17.11.2022
Old Mame-M's A K l:'l-mld_l:gl; &
Mew Mame Mis Mag jagdabey fiTE e, : .
57 Stnate S Ak Wik Toki Amit K & other Salibganj 104 17.11.2032
{Guthi Beda) ;
Mis Masiraddin Shekh {Stane
1 Cushier), At - Deatapany Hasiruddin Shekh Sahibgan 2008 1712022
Keotalpokhat |
s Lalita Coterprises, At - Mouza ' gL
4 ! 5 2 AL
b Deshipokharia K.ishore Eaustay Sahibgnn) a7 17102022
Satmys Wath Sah (Swone Crusher), L S
Hir b i .
& At - Bkl P Biiio ir Batya Math Sah Sahibganj 2005 171013022
Mz Raj Stone Works, At - Mouza . . -
. 1.
ol B b obisnda M Arlf Zafar Sahibisanj Dz 7112022
M Iharkhand Minerals, Ar-
02 Muugn Bare Parte, Plot No 28, MD Rabbul Ansari Sahibganj zaal 71,2022
Area-01.00 AC,
: wirs Alok Stome, Al - Tetaria Pahar ! ; } e
3 535 Po adro Miko, P Borna &r Alok Ranjan Sahibgam | 998 17112022
Mis Minja stone, Al - Mauza plohmmad Fakhruddin * 1 2122
» Jokmari, Mahadeogan) Ali Ahmad Sahibgn] 2000 il
bz Knshi vishwenath Sione Waoks, : .
25 At Totaetya (Benhi) Ashok Eumar Yadav Sahibgani 1999 7002022
s Jai Hanemean Stone Works, At {Fhulchan Paswan And Ra :
3 e i Sahibgan| 1997 | 17.11.2022
bl L Stone Warks, Al - Bara 3 ,
2 e L 1701
BT T ik Sanjay Kumar Sahtbgan| | D06 |.20322
ag hlis Maor Stone "l..-"I:II"IE. At - Maues WD Sarfra Liddin Sahibgan] 186s (71 12003
Marikitl
Mfs Himalya Stone Works, Af - . y
) . S 710
99 Pakinrii WD Mizam Liddin Sahibygan| 19 L7.10.2022
bi's Shroe Balap Stane Works, Al- e el : 3
|00 Nmicll. oo Mirzackowki L. Shailendm Jaiswal Sahitagan| 2257 03122022
b Balaii Sione Wods, At - : : .
: ) oz | 1700
1 s fyura Mundli, Ps Mireachowki vl Bl 2 o
M5 Hajeev Ranjan Stone Works, ; 1 o r
I F ah o4 J 020X
2| At Mauzs Martkuti, Mahadeogan) Rajeev Rumja Sahibgani b
Mis Star Stone Works, AL . x ; =
19 T.01.2022
103 Machiouts. Po Mandrd MY Aafar Sahibganj a8 17.1

= ¥
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Mis D05 Stome Works, Ax- ! :
: T,
{4 Pahirur Shiv Shankar Gupra Sahibganj 1oa7 7.1 2032
o Yoo Adits Stones Works, Al - o r !
i ] s 12 (S e e
[L1s] Mundhis: P.a Mirzashawk S Genesh Prasad Bhagad Sahibpan)
Mg Dadda Bhan Stone Wiorks, AL - ;
y ; beld BManiruzma Sahib 1983 171 1.Hx22
i Barn Panchkuli, P.s Barhait s i ibgan]
M5 Mo Jagdamba Stone Works, _ ;
W71 A1~ Mouza Makii, Plot No 1777 L gy ol B
Matural Mining And Construstion
108 PYWT. LTD (Crusher], Al - Suresh Prasad Sahibganj 1933 17112022
(iangopara Bedo Ps- Renpa
og: | M/ECler Tarm Storie Woekss At-| iy commul telm Sakibigan) 102 | 17.11.2002
Pipaljor
Ms Apex enterprises, At- >
"0 cxhatibhagyamari, P.o.- Sukrigali |S¢i Gopal Prasad Sahibganj 74}13.01.2023
iMs Madankant, At~ Kirokuria,
L P Sl Madankant Sahfbyan} 73{13.01 2023
Ml's Shantl Stone Works, At.- -
2 ambedibe, P.o.- Sakrigali Sri Harendra Yadav AN 76(13.01 2023
"3 bl's Maz Shitla Stons Works, At- Sahibiuan
Gudwa, P.o.- Sahakrigal Srl Sanjoy Kumar Yaday | 70 b 77]13.01 2003
114 hl's Shiv Stose Works, A1- Sri Rajendra Prasad Sahibgan)
Chotibhagayamars, Po.- Sakrigali | Yoday R 78113.01.2023
M5 Santesh Stone Industries, At- ; ;
H3 Igure Bhingyamas, Po- Sakilgali |8¢) Shants Sligh SRRl 7911301 2023
Mg Har Har Mahadey Stone
(16  |Works,Chhotibhagyamari, P.o.- Sahibgan)
Sadv:mall &ri Ashok Yadav 0713.01.2023
17 M5 Abbas & Sons [ Stone Crusher Sahibran
), At.- Dnamdhamia, Mid. Anis Ansari o §1113.00.2023
Ms Dev Stone Waoarks, AL- Chet i
"8 | Bhagyumari, P.0. Sakrigali Sri Niraj Singh Sahibgani §213.01.2023
M5 Pahariza Stone Works {5tone
119 |Crosher), At- Mahkup, F.o.- ' Sahibpznj
Pathana M. Matiul Hague 231 3.00 2023
120 hs Golden Stone Harvest Pyl Sahibpani
o Lid,, Al - Kundi'Chapandy Srl Hakesh Bomar Earl 413,00 2023
i1 Mlis S0 Stone Works, At- Sahibani
= IPipaliort, Kotalpokhar b4 Safikul Iskam £an] 85113.01.2023
123 M5 Krishog Kumer Soha, AL- Sahibean|
= |Mahkugp, Pathana $¢i Krishna Kr. Saha A BR{13.00.2023
173 Ml's Kohimer Stone Works, Ad.- Sahibuani
“* |Mahkup, Pathan Md Tajuddin & Akash Ali Ean] 89113.01.2023
124 |Ms EeoFriendly Infra Tech Py Sahibgan
Lid ., Ad.- El:ﬂ:llmda.ri., Mirzachowki [5ri Swdharih Tulsyan GQO) L3 00 2023
- MUs Mag Tara Stone Works, At - ; i
125 | athalbari, Bukudih Sel Belj Mohan Shorma Sahibgay o1}13.01.2023
ii'\-'l.'s Jokman Stone Crisher Uait of
1276 [Ms ALK Builder, At Jokimar, Sahrbgan;
M shadeogan Sri Ashok Eumar LI E3.00.2023

* ¥

ﬁ.—'f




1948

[M/s Balaji Production, At- :
i
14 Fathepur, Kotalpokhar Sri Prasanta Ghosh Sahibganj 93)13.01.2023
M Sumil Komar, AL 5 L
V38| hururband, Pathna Sri Sunil Kumar sty 94}13.01.2003
M3 Bhiv Shunkor Stone Works, AL ; .
' |Chota Lobanda, Jiewabari Sri Ashok Kumar Mandal | Sahibwani 96| 13,01.2023
W L. Stone Works, AL- Chota :
i
57 Lohanda, Jirwabari Sri Ramesh Kumar Gupta Sahibgan) BT r3.01.2023
[Ms Ritika Stone Works, Av- Adro, ; ,
131 Lirwabarei Sri Sushil Kumar Bhartiya|  SShibeanj 98(13.01.2023
M Ankit Stene Industries, Af- i
V2 [Mahadeobaran, Mirzachowki |Sci Arjur Prasad Jaiswal | SUMbgen) 99|13.01.2003
M's Sai Ashirwad Stone Works,  |Sd Sanjay Kumar SR
' |At Mathadib, Mirsachowki [ Jaishal il 10113.01.2003
M5 Durgn Sione Works, Av. A :
I Belbhodei, Mireachowki Ravi Shankar Barmwal Safiibgan] 103{13.01.2023
M/s Sheati Stune Works, AL- T TE
i
P | nundii, Po.- Mirzachowki SH Abhisck Choudahary | 7 Ee 104]13.01 2023
136 Mis Ini Mata [ Sione Wiorks, Ar.- Sabibeani
" Nimgachi, Mirzichowki S Amit Kumar Jaigwal £ 105(13.01.2023
ee | WE Mahamays Stone Works, AL- e .
T Vrecaris; Mlssachawid £at Mimnn Cliouiibary g 106/ 13.01.2023
= Mes Jm Goru Stone Works, AL- Z 5
ol Bamalin Mirzachowki Parmed Kumar Jaishwal Suhibgay 107(13.01.2023
M's Anariya Stone Works, AL- |56 Laxman Kumar o
139 | Mundali, Mirsuchowki Choudhary =Huhgso) 108|13.01 2023
M/s Vanshraj Stone Works, A1.- .
0 | Bolbbadet, Mirzachowki $ri Bikash Kumar Gupta | anibganj 109]13.01 2023
[M/s Raj Stone Works, At.- Sri Prem Prakash 2 iy
4 Bartalla, Mirrachowki Choudhnry Sshibgan] [10]13.00.2023
142 |MYs Man Gayatri Stone Works, AL- |56 Shanbhu Kumar Sahibganj
Muohadecharan, Mirzschowki Juishwal [10{13400 2023
M's Sumidl Sione Works, At - 511 Sumit Bamar :
193 |htundil, Mirzachowki Clusdhary Sunipen] 11313012023
i Mz Mahadeo Stane Warks, Sri Pawan Kumar Suhibgan]
Mahadeokarar, Mirzachowki Chaudhary # | 14]13.001.2023
M/e 5ri Sn Rom Stone Worls, At-
A Belbhadn, Mireachowki Sri Tinkal Kumar Bhaget - Shunga I15]13.01.2023
h's Subhadrs S1one Works, At- |50 Ramesh Ranjan B
146 Barnlla, Mirzachowki L howlhary Sahibgan} I 16]13.01 2023
M.s Bharst Stone Works, AlL- N )
' , Sahih i
il Nungachi, Mircwohowki amit. Gayarrl Suman Sinhn BaRibpy 1171300 2003
M5 Chandan Stone Works, At.- ; :
" I Nimgachi, Mirzachowki Sti Chadan Kumar Gupta |  S3PE2%] 11813.01.2023
M/s Ciupta Industries, At.-
149 INimgachi, Mirzachowki Sunil Kumar Gupta St bgn] 119{13.01 2023
= M:s Ratan Stome Works, At- : :
B30 i, Mlicemhiowks Sii Ratan Kunar Qupl | S"ibgan] 121{13.01 2023
i1 Wia Adarsh Swope Works, Ar.- Sahibgan)

Wmiadli, Mirmchawki

S1i Panka) Kr. Choudhiry

FE2)1 500 2023

2
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- Ei&mﬂh?.tifm;h Sri Shankar Bumwal i 123[13.01 2023
153 By Ehi\'.fﬂtll_!: W orks, !ﬁ.l.- : > Sahibgi .

Beibhadn, Mirzachowki Sn Shambhu Math Mahio 12513002013
i ;?;ET ﬁfmi i L 12613.01 2023
b3 :::;:;:;:1 ﬁﬁ?@iﬁ.“m i Sri Tinkal Kr. Bhagat Sabibgany 133[13.01,2023
i ;ﬂ;b:;d?ﬂ?mﬁ i Sri Rajiv Jaiswal by 134]13.01 2023
L Ei;::ﬂ:‘:: :zimr;‘:wt?m' i Tirpathi Sahibgan 138/13.01 2023
155 'r;:;;_:u: :1.1&: r?aTl::iErL - %ri Sohail Noorani Sahibgang 136]13.01 2023
139 ::.migi.::, ::?rd:::thttkl Sei Amit K, Saiswal Saliibgan) 137|13.01 2023
160 |Ms Man Saraswaki Stene Works, Sahibgin]

At- Mundli, Mirzachowki Sri Mukesh Kr. Jaiswal 138]13.01.2023
s :5 :::;fli:?:liﬁu T Sri Rajesh Kumar Jaiswad | S0 0ean] 13913.01 2023
i :.11: i;::ﬁf;ﬁ::::;:;L s Sri Shekh Astam Sahibganj 140[13.01 2023
1 :ﬂdfaiiqu!::::]::::f " Sri Pankaj Kr. Sahu Sahibganj 141]13.01.2023
i ﬂaﬁ?ﬁﬁﬂﬁt? i Sri Vidjay Kr. Pandit Sahibgan] 142{13.01 2023
bas ;-T |:1§1Tr:nr:a::ﬂlm Md [ ldar A 143}13.01.2023
e :{*i';;:ﬁ:;':ﬁﬂ:lwmh- i & Ajey Prasad Sahibgan) 1d4|13.00 2023
Ll oy ET.EEZT? s Sri Awadh Kishore Suhibganj 145|13.01 2021
v E;n:;:u ;T;uﬂ:;ﬂmms i Sri Brejesh Pandey Sy 146|130 2023
it ::If m:!:;:aﬂ':‘:::::utzhp Sm Mikkt Den Eshibge] 147(13.08 2023
L ':deﬂf'.ﬁ-f? imi'im'- Sri Sudama Mahto Sahibgan] 148{13.01 2023
W :aiz::;g:tf:?‘:;;:r;t- 5 Rajesh Kumar Jmswal’ Feibgan] 1491301 2023
2 :r:f:: i:l::hiﬂf g i Md. Evbreshin Sahibgan] | 50]13.01 2023
W ::h?:dariﬁj:lnitl:::':;mrti = Sm Ratan Kumar Cupta Sahibgan] 152(13.01.2023
Sl Taﬁmﬁil;d::ﬂﬁfﬁm o M. Yiein Sahitgan] 132{13.01 2023
175 :iﬂﬂ‘.’”iﬁllﬁgm i Md. Yasin Sahibgun} 15301301 2023
78 r:1.;.E Tm;?;mﬁ Eﬂ.ﬁt Sri Astiok Kr. Slagh Sahfbgan) 154{13.01 2023

=
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' M7 Shila Minerals, At- Tetaria,
e Ih-'llrn:hnwki Sri Madan Singh =Ehbay 1ssl13.01.202
Indis Maa Arnba Stone Warks, Al- =
178 |vtundii, Mireachowki L 156{13.01 2023
{79 &5 Men Vishnavi Stone Works, P ——
L' AL Mundii, Miczachowki Sri Rajesh Kumar Jaiswal - 157(13.01.2023
i 150 M4 D& DS, Stone Wocks, At ; Satiib
| Paharpur, Mirzachowki Sri Deva Pritam Singh il 158(11.01.2023
D= M5 Maa Gayatr: Stome Waorks, At.- ; : "
131 |\adhopars, Sri Chetkir Prasad Saha | omoesy 159(11.01.2023
hs Kedia Stone Works, At.- ; :
A .
182 | Gangopara Mako, Sri Pranav Kedia S 160}13.01.2023
I % Wd, Samim , Ab.- Gangoperi 7 ;
h
183 lpedo M. Samim Suhikjei) 161]13.01.2023
bls CTS Indusawies Lid..
184 |(Mirzachowki_, At- Cheta Damin Sahibganj
Bhita $ri Ashok Kumar Tulsyan 14:2)13.01.2023
i85 |Mi/s Bhapwan Stone and Minerals, Sahihganj
At- Bundsbara Ghati, Pathana &ri Bhagwan Bhagat 163 13.01.2023
Mis 5.5, Enterprises, AL- Borna,
18 |nichanpur Sel Ashraful Haque Sanlbgen] 164} 13.01.2023
Mis Singh Store works, At.- k
187 I\ fahakub, Pathna S¢i Tapan Kr. Singh SNy 165]13.01.2023
[Mis Harilal Ajoy & co,, Af. Rakso i 3 :
188 |oandh, Bakudih 8¢l Mehal Kr. Chawda Sahibgan 166]13.01.2023
hlis Gope Stone Works, AL- S :
i FGﬂdwu.. Sakrigali S¢l Pankaj Kr. Yaday st 167]13.01.2023
i Viswaneth Stone Works, AL- E
Y| Ambadibe, Sakrigali Sk Arun Yadiy Sahibganj 168]13.01 2023
M5 Vikash Stone Works, At.- b :
1 |choti Bhagyamari, Sakrigali §ri Anil K. Yaday HalTng Ay 16913012023
M:z Maa Shitla Sione Waorks, AL- { i
192 |udwa, #.0. Sahakrigali Sci Sanjay Kumar Yaday | S9"08% 170113.01.2023
93 [hiz Balam Stons Works, AL- T
Ambadiha Sri Sanjay'Yadav o 171}13.01 2023
M's Sohoni Enterprises, Af- . 2
19 |Gadwa, Sakrigali Sri Bhola Kr. Sabani Sahibganj 172{13.01 2023
g5 viis ALD. Stone Works, At- i
" |Beckehuri, Tuljaheri Sri Dhananjay Tiwan e 173]13.01.2023
%1's Shiv Sahankar Soone Works, 3 .
150 At- Ambacliha, Sakrigall 5 Gobandnhan Y adav Sty 174]13.01.2023
Mis Saraswaln Stone works, Af- i .
97 | Chotibhagyamari, Sakrigal S¢i Pintu Singh SabE 175013012023
Ma GRG Stane Works, AL- : ;
198 Chbotibhgvamari, Sakrigali Sel Parmendra Goel Bahibgan) 17601300 2033
8's Kishore Kumar, AlL.- 2 .
199 | s mbadha, Sekigali |54 Kishora Kumar Gablbgan) 177]13.01 2023
bA's Raje Stome Work! Shivam
200 [Stone Warks, Al Sahibgan]
Chbotibhagyamari, Sakrigali &ri Madan Kant 178]13.00.2023

2
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o1 Vs Praksah Chandea Yadav, At TR

CGudwa, Sakrigali Praksah Chandra Yudav 179 13,01 2023
A Eﬁ*ﬁﬁnﬁf mﬂ Sri Kishore Kumar Ray Sahibganj 150]13.01.2023
e EL;:;::;Snﬁanﬂuu:‘:g:: Sri Byas Yaday St LB1{13.01,2023
il :ﬁ;&?m i Arjun Yaday ey 182]13.01 2023
] Tr.rfhﬁadmi]::fnﬁiﬁgl?wmhl e %ri Cianesh Prasad Tiwari Sahilgar] FE3 1300 2023
306 E;:_i;:?:.it P &ri Vikram Pratap ‘| Sahibganj 18411300 2023
sl :f;f:? ﬁ-5$$;mﬁﬁ' G Singh Sahibgan) 1485|1301 2023
A% ]E!f?;“m' SRR Sri Suresh Yadav Sehibgan) 186{13.01.2023
09 g;::m;:ﬁndm Yalaw, At~ |Sri Praksah Chondm Sutdlgan] I i
39 E:Zﬁ:;;ﬁ :.:lll:.nﬂﬂi Sri Shick Yadav st 188]13.01.2023
2 | oribhasynrar, Sabciga |5 Anrit Yaday Saibga) ios]is.012003

Mg !."un:.i':h:llnn Stone Quorries, AL~
42 :;arl:::i::g??n?;:.?: Elfi'l-:f:':" # 511 Pravesh Kamar Sahibgan}

had o parn 1901 13.01.2023
e ?:;1;?11::::“;:;:: il $1i Murshid Alam g 191]13.01 2023
R ﬁfﬂgﬁ“&ﬁﬁ 8ri Mohan Frasad Yadav | o0 e 19215 012023

&

Ff___r'.!

-




—

ey

1952

Detail of Stone mines which have been directed by the Reglonal Office, 1SPCB Dumbka to submit the compliance of
the CTO conditlons, recommendations, and direction of the Hon'ble NGT, Principal Bench, New Delhi In its Order
dated 23.08.2022 In 0. A, No 23/2017 [EZ]
51, Ma.  |Unit Name and Address Proprietor Lz Lester Mo, | Dated
M5 Maa Ambika Traders, AL
Ganjopara, Po:- Pathna, Dist,
| |Sahibganj Subrats Paul Sahebgan] 2157|25.11.2022
M’S Margaro Stone Mines, Al-
Margro, Po.- Ghatiari, Dist,
2 Sahibganj Najnin bibd Sahehganj 193]13.01.2023
MG Shree Guru Stone Works,
Fathepur Dhatapara, Po.-
3 |Kotalpokiar, Dist.- Sahibgna] | Amarjit Singh Sahebganj 194{13.01.2023
M!S R. B. Stone Works, Al-
Mayurkola, Po, Kotalpokhar,
4 Dist.- Sahibgani Baarit k. Tiwari Suhe bgan| 195]13.01.2023
Mie Jindal Stone Wroks, Al-  |Kznhiyve Kumar
4 Bara Lachanda, Borio Khudania Sahebpanj | 96{13.01.2023
M8 Mirapara Stone Mines, At.-{Md. Rabbul Ansan and
i Mirapars, Po. Saksigali Amanest Kr. Singh Sahebpan| 197]13.00.2023
MUS Satyanath Sah, At -
T Bimdribandarkola, po. Banjhi  |Satya Math Sah Sahebganj 198]13.01.2023
Mis Usha Stone Works, At.-
L Lohanda Make, Jireabari Mikhil Eumar |Sahebpgani 195} 13.00.2023
h's Mas Amba Stonc Works,
g |AL Demba, Pu. Mahadeogan|  |Pavitra Kumar Yaday  |Sabebpan) 100f13.00.2023
M/S Chaturanand Panday, At
10 |Jokmari, Po. Mahadeogan) Chanwranand Pandey  |Sahebgani 201]13.01.2023
M /s Maa Durga Stone Works,
Al Kulbhanga, Po.-
Il |Mahadeoganj Bishnu Prasad Yadav  [Sahebgun| 202113.01,2023
M/s Mahamad Shek Farsad, Al
- Desh Pokhara, Po.-
12 |Mahudeogan; Md. Shek Farsad Sahebgan 203)13.01.2023
MYS Mundali Stone Mines, AL
13 |Mundali, Po. Mirzachowki Banoy Kumar Sah Sahehgan] 20113012023
M5 Shiv Shakti Enterprises, At,
14 |- Pakariva. Po. Mahadeogan}  |Abhishek Prasad Sahebgan] 205{13.01.2023
M/S Bajranj Stone, Al -
Mirzachowki, Kodarjana, Po
15 [Mirzachoki Alok Ranjan Sahebgan) 206{13.01.2023
M/S Pratik S1ome Works, At -
Chilamar, Po,- Mirzachowki,
16 |Dist.- Sahibgan Pintu Bumar Pandis Sahebgan) 207({13.01.2023
b3 Jai maa Bhagwull Stone
Woaorks, At - Belbhadn, Po.-
17 Mirpzachowki, Sri Harilal Bhagat Sahehganj 208 13.00.2023
M/S Khusimina Stone Works,
At~ Talmi Vijdaha, Pa, |
14  [Mirzachowki, Dist- Sahibganj |Ratan Kumar Gupa  |Sahebgani 209113.01.2023

g

P




1953

19

b's Maa Jagdamba Stons
Works (Jai Maa Durge) , Al.-
Jokmari (Gutibera) Po.-
Mahadeoganj, Dist.- Sahibganj

Bipin Kumar

13.01.2023

M/S Maa Basnavi Stone Works
i{fundli Stone Mines) At,-
Mumdali, Po.- Mirrachowki,

Rajpesh Kumar Jaiswal

Sahebganj

211

13.01.2023

M Budhwea Faharia, At-
Musidali, Po. Mirznchowk

Budhawa Paharia

sahebgang

212

13.00.2023

M's Yeshra) Bleck Stoae [Stong
Mines) At - Demba, Po,
Muahadeogan), Lisl. Sahibganj

Bajrangi Prasad Yadav

azhebgan]

13.01.2023

13

MS Karambi Stone Works, Al.-
Eoarambi, Po. S}t]uib_@nj:

bdd. Ethesham

Sehebganj

13.01.2023

24

Mfs Mas Durge Stone Works,
AL = Gilamari, Po.
Mirzachowki

Chotu Prasad

Sahebrani

215

13.01.2023

Wiz Ratan Black Stome, AL
Karambi, Po, Bahibgnaj

Chandrashwar Prasad
Sinha

Sahebgan]

216

13.01.2023

26

WIS Torkeshwar Jaiswal
(Mundali Stone works) AL -
Mumedaly, Po, Mirzachowki

Tarkeshwar Jaiswal

Sahebzanj

217

13.01,2023

27

b5 Black Stane Works, AlL-
3esh Pokharia, Po,
Mahadeogan;

IS SE0 ram Stone Works, At.-
Pakario, Po. Mireschowki

Ved Prokash Khedania

Sahebgan|

218

13.01.2023

Tinkal K umar Bhagm

Sabebgu]

Fik

13.01.2023

29

Chuwa Stone mines M's Sankat
Machan Sione Mines, AL -
Chuwa, Po. Mirzachowki, Dist -

Sahibgan

Rajesh Kumar Jaiswal

Sahebganj

120

13.001.2023

0

M's Maa Faksi Stone Works,
At~ Bhutals, Po. Mirzachowki

Tinkal Kumar Bhugt

Sahehganj

221

13.01.2023

3

s Maa Laxmi Stone Works,
AL - Demba, Po. Mohadeoganj

Vikash Kumar

Sahebgan|

411

13.01.2023

12

M= Ram Krishna Pathar
Udyog, At, - Pakariva, Po.
Mirzachowki,

Raj Marayan
Choudhary

Enh:bgun_i

123

13.01.2023

i3

M5 Minakash Stone Works,
At - [remba, Po. Hn}mdeﬂanj

Aditya Prukash

Sahebgan]

224

13.01.2023

M5 Adarsh Group, At
Jokmari, Fo. Mahadeogan;

Md Arif Zafr & Others

Sahebganj

425

13,01 2023

Ml Avachi Enterprises, At.-
Crilamari, Mirzachowki

Fawi Kuamar

Sahebgunj

226

L3.01.3023

M/s Lramesh stone worlks At-
Chota Daminbhita . Po-

Sirrnchowki

Ratan B Choudhary

Sahebganj

227

130102023

A% Om Sai Stone Wiorks, AL-

Manjhkola, Mahadeogang

Rahul HEnEh

Sahebganj

Lah

1300 2023
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M/s Avwadh Kishore & Sons,
At - Tetariva, Po,

38 |Mirzachuwki, Awudh Kishore Singh | Sahebgan) 129}13.01.2023
M'S Durga Stone Works, Al

39 [Belbhadri, Po.- Mirzachowki  |Ravi Shankar Bamwal |Sahetbgan 230]13.01.2023
b's Canga Stone Works, At.-

40 |Telo, Po. Pathna Arun Kr. Choudhary  |Sahebganj 231]13.01.2023
Mis Borna Stone Mine Project
of Smi. Miru Soren, At.- Boma,

4] Po. Bishanpur hfiru Soren Sahebgani 232013.00.20223
Mis Paharia S1one Works, Al-

42  |Banspahar, Po. Pathng Md. Matiul Hague Sahebgan] 133]13.01.2023
Ms Md Samim Alam (Mines)

43 |Gangopara Bedo, Po. Pathna  [Md. Shamim Alam Sahebganj 265|18.01.2023
M5 Bhagpwan Stone Works, Al+

44  |Borna, Po. Pathna Japnrnath Bhagat Sahehgan) 266{18.01.2023
bis Rahul Kumar (S1one

45 |Mines), Atl. Borna, Po, Pathna  [Rahul Kumar Sahebganj 267|18.01.2023
bi's Meha Black Stone Works,
AL - Gangoparn Bedo, Po,

46 |Pathne, Md. Aktar Alam Sahebpani 268]18.01.2023
M K. P & G Sons, At.-

47  [Amdanda, Po. Pathna Renu Botwa Suhebyan) 269]18.01.2023
Mis O Stone Wosks, At, -

48  |Bomna, Po. Pathna Omi Prakash Arya Sahebgmnj 270{18.01.2023
M5 Mojibur Rahman {Stone

4% [Mines) Al- Borns Po. Pathne  |Mojibur Rahman Sahebganj 271[18.01.2023
Mz Shiv Shakii Srone Warks,

50 JAL- Borma, Po. Pathna Shankar Kumar Sahebgan) 272118.01.2023
W5 Bragwan Stone And
Mincrals, Al. - Bunda Bedo, Po.

31 |Pathna Bhagwan Bhagati Sahebpani 273]18.01.2023
M/ Shabnam Perween, At.-

52  |Borna, Po. Pathna Shabnam Perween Sahebgan| 274(18.01.2023
M4 Bingh Stone Works, At -

51 |Bundamako, Po, Pathna Tapan Kuwmar Singh _ [Sahebganj 27518012023
M5 Krishan Kuamar Saha (Old
Rameesh Kr Dokania) AL-

54  |ldpe, Po. Pathna Krishna Kumar Saha  [Sahebganj 276|18.01.2023
M5 Shiv Shakti Stone Works, |Mutan Kumari/ Shankar

55  |AL- Borna, Pa. Pathna Kumar Szhebganj 27718012023
hl's Chandeshwar Prasad Sinha, | Chandrashwar Prasad

56 |AL - Kodar, Po, Bakudi Sinha Sabebgn| 2TR|18.01.2023
Mfs Rajan Stone Works, At -

57 |Borna, Po, Pathra Rajan Kumar Sahebgan 279118.01.2023
M3 Crm Stone Works, AL -

1.4 Baorrin, Po. Bishanpur Om Prakash Arya Sahebgan] ZRO|LE.00.2023
M5 .5, Emerprises, At Borna,

59 [Po. Bishanpur Md. Ashratul llsgque  |Sahebgan 281]1B.01.2023
Mz Kishna Kumar Saha, AL-

6l |Boma, Po. Bishanpur bhnshna Kumar Saha | Sahebgan) 282 18.01.2023
Mz Brishaa Kumar Saba, Al

61  [Chapandey, Po. Pathna Krnishna Kumar Saha  [Sahebganj 2E4{18.01.2023
Mis Kedia Stone Works, At.-

62 |Gangopara mako, Po. Pathan  [Pranav Kedia Sahebganj 283)18.01.2023

» v

o 8




———— e

1955

M5 Om Store Warks, Al-
Pipiljori, Po.
Barharwa'kotalpokhar

Cryun prukash Singh

Sahcbian)

286

18.01.2023

M5 CTS Industries Lid, AL -
Chhota Damin Bhitta, Po.
Plirame hiovwki

Ashok Kumar Tulasyan

Sahebganj

287

|8.01,2023

i

M/s Maa Ambika Traders (Old
Hans Stone Works) Al- Borna,
o, Bishanpur,

Subrato paul

Sahebgan

288

18.01.2023

&0

his Watral Minmng &

Caonstruction pvt Lid, At -

{Gangopars, Po. Pathna

Pankaj Singh

Sahebgan]

289

18.01.2023

Wi's Maa Kalika Siene Works
( Siome Mines), AL- Ambade,
P, Fatlhng

Jatkart Kurmar

Sahebuanj

200

18.01.2023

Panchrukhi, Po. Sahibgar

Mis Baka Projects Put Ltd, AL -
|Ram Lakhan

Sahebgan|

291

1 8.00.2023

M5 Kashi Builders & Services
Pt itd, At - Jokmur, P,
Mahadeoganj

Bipin Eumar

Sahebganj

292

[ 8.01.2023

T

bSO T S Industries Lid., At
Jokmari, Pa.- Mahadmggnj

Ashok Kumar Tulasvan

Suhwbygani

253

18.01.2023

71

Afs Maa Gayarr) Stone Works,
At - Malitok, Po. Bakuwili

Chetakar Prasad Saha

Sahebganj

294

18.01.2023

¥

M R P Singh Stone Works,
At.- Banskola, Po. Sakngali

Rajeshwar Singh

Sahebgan

295

| B.00.2023

13

b Jharkhand Stone Works,
Al Liaba, Po. Tinguburi

Md. lrshad Ali

Sahebgan)

296

18.01.2023

74

Baraparte, Po. Sakrigali

Mis Baraparte Stone Mines, Al

Basukinath Yadaw

Sahehganj

297

18.01.2023

15

Mis Harilal Ajay & Co, AL-
Pamibons Chowki Paliar, Po.
Mirzchowki,

Kamal Chawda

Sahebgan)

198

18.01.2023

Th

W5 Harilal Ajay & Co, At~
Patnibona Chowki Pahar, Po,
Mirzachowki,

“ehn kumar Chawda &
others

Sahebgan}

2594

18.01.2023

T

IM/a Swastik Mingrl Apgency,

i1, Chaipahar, Po. Madhopara

Vikrum Pratap

Sahehgani

S0

|B.01 223

TR

W's Wansia Granite, AL-
Chalpehar, Po. Madhopara,

Bina Singh

Sahebgan)

ol

12.002023

7

M/S Bobby Stone Works, AL
Craduitungi, Po. Madhopara,

Md. Amirul Islam

Sahebgin]

30z

1500 2023

M5 Rahul Meals (Old Shree

VSharkar & o) Al - Bam

Ranapara, Po. Bakudi

Cropi Sadhwani

sahebganj

303

18.01.2023

Bl

Fa, Madhopara' Bakudi

Wiis Fial Das & Cao, Al.- Pakiuri,

Sumit Sadbwin

Sehebgan

204

18.01.2023

32

ks Madankant, At.- Kirckuria,
Po. Sakngali

Madan Kant

Sahebganj

5[18.00.2023

E3

Wi Abbas & Sons {Stone
Mines) AL- Dhamdhamia, Po,

Bara Durgapur

bd. Anish Ansard

Sahebpgan

206

18.01.2023

&P

B
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19

M/s Madankant, At - Kirokuria,

B4 Fo. Sakrigali badan Kant Sahebgan) 20718002023
Mis Bd Alam & Brother, Al.- ;

85 |Gudaitungi, Po. Madhopara Mahiab Alam Sahebyon) 208[18.01.2023
Ms Mohan & Samay Stone
Werks, Al Gudwa, Po.

§6  |Sakrigali Sanjay Kumar Yadav |Sahebgan| 209]18.01.2023 |
M5 Harilal Ajay & Co. At-  [Nehal kumar Chawda

87  |Pamnibosg, Po.- Medhoparn & Fomal Chawda Sahebgan 210]18.01.2023
brs Jinl Das & Co, At Paktur,

43 Po, Madhopara/Bakudib Lumit Sadhwani hEIIEEnj 210 VEDL.2023
M/s Kirokuria S1one Mincs, At

8%  |Kirokuria, Po. Sakrigali Arjun Yadav Sahebganj 212118013023
Mrs Akash Al (Stone Mines)

) At~ Malitek, Po. Bakudi M, Akash Ali ':'mh:EEan 21315012023
hs Swastik Mineral Agency.

] Al Roro Po. Rarapuralo 571 Yikram Pratop Sahchbgan 214|18.00.2023
b Waa Shitla Stone Works,

92 |At- Gadwa, Po. Sakrigali, Sanjay Kumar Yadav  |Sahcbian 323118.01.2023
BA's Chaman Tulsyan {Stome
Mines), At Jukman, Po.

51 |Mahadeoganj Chaman Tulsvan Sahebgan| 2069119,11.2021
b's Pamibona Stone CQuarry
(Stone Mines) AL- Pamibona,  |Pravesh Kumar

94  |Po. Bakudih Lasklumani Sahehgani 2062{19.11.2022
Mis Vanela Granite, At -
Pamiboan & Chalpahari, Po.-

g5  |Bakudih, Srnl. Bing Singh Sahebganj 2061 | 19.11.2022
MS Tridew Stone Works, At

3 |Beckchiri, Po, Taljhan Lijjwal Yerma Sahehgan) 205719112022
W5 Abhi Stone Works, Al -

97 |Sakrigali, Po.- Jirwaburi Raj Kishore Banjan Snhebganj 213719112022
M5 Maa Durga Stone Waorks,

98 |At -Gilamari, Po. Mirzachowki |Chotu Prasad Manto  |Sahebganj 226003.12.2022
W5 Son Ganga Swone pvt Lid
(3ld Ramphal Chowdhary), AL-

09  |[Demba, Po.- Mahadeogani Sabhit Mishr Sahebganj 2304113.12.2022
M5 Bhagwan Stons Works, AL

00 |- Boma Bhagwan Bhagati Sahebpanj 2111§23.11.2022
/s Bhagwan Stone Works, At

(01 |Borma, Po. Pathns Sri Jagnnath Bhagat Sahebgan) 2113(23.11. 2022
Mis Kohitur Stone Works, At

j02 |Mirapara, Po. Borio, M. Bsead Al sahebgani 2196)29.11 2022
Ms Shakiy Stone Works, Al
Lohanda bedo, Po. Borio, Dist.

103 |Sahibgang Sambhu Jajodia Sahebgan] 2197|29.11.2022
b5 Sunil Kumar Singh. Ar-

104 |Baono, Po. Boso Sunil Kumar Singh Sahebgan| 2198]29.11.2022
Mis Bandana Stone Works, AL.-

195 [Lohanda Mako, Po, Borio Rakesh Ranjan Sahebgani 2199(29.11.2022
W Md. Igbal (Stone Mines)

106  |Ar- Dhatapara, Po, Mayurkola, |Md. Igbal Sahebgonj 2200129.11.2022

2
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Wifs Shah Stone, Af- Bara

107 [Panchkuli, Po.- Barharwa Md. Moinul Hague Sahebgani 220112911 2022
Mis Lisman Sheikh, At.-

108 |Dhatapara, Po. Barhurwa Usman Sheikh Sahebgan] 2202(29.11.2022
MY Abdul Kadir Btone Mines,

109 |AC- Fatehpur, Po. Barharwa | Abdul Kadir Sahabgan; 2203]29.11.2022
Mis 5. D Enterprises [ Sone
Mines) At - Dhatapara, Ps.-

|10 |Kotolpokhar Sukden Ghosh Sahn:hgﬂu 2204129112022
M 5. B. Stone Works, At.-

(71 [Pipaljori, Po. Barharwi Sumnath Ghosh Sahebganj 2205|29.11.2022
Mfs hd, Jahid Abbas, Ar-
Dhatapara & Fatehpur,

112 (Kotalpokhar Md., Jahid Abbas Sahebganj 2206(29.11.2022
Mz Kwality Stone works, AL- |56 Amarjit Singh &

113 |Kotalpokhar, Block -Barharwa | Amardeep Singh Sahebganj 2207/29.11.2022
M5 Maa Tara Stone Works, AL

114  |Gudaitung, Block Barharwa,  [Brij Mohan Shanma Sahebgan 2182(29.11.2022
Mis Maa Vaishnavi Stone
Waorks, AL - Mundali, Po.

115 |Mirzachowki, Rajesh Kumar Jaiswal th:bsmj Z2I83i29.11.2022
Mss Mahavesr Engicons Pvi

116 |Lid, AL- Demba, Po. Mandro  |Haj Kumar Pandey Sahebganj 2184[29.11.2022
Mz Chaturananad Pandey, AL-

117 [okmari, Po. Mahadeogan Chaturanand Pandey | Sahebpanj 2185)29.11.2022
Wiz Hill Touch Stone Works,

118 |At.- Pakariya, Block Mandro Ham Vyas Tiwar Euhl:hgmj 2186{29.11.2022
Mz Ayachi Emerprises, AL-

19 |Gilamar, Miezachowii Favi Kumear S.ahabsaru 218729110022
M/s Maravan Stone Works, Al-

120 F[Jﬁminhhiﬂﬁ.. Block- Mamdro | Birnala Tripathy Sahebgani Z1RE 29102022
M5 Maa Amba Stone Works, |

121 |At Demba, Po. Mohadeogan; |[Pavitra Kumar Yadav Sahebgan 28029 11,2022
M/s B. B. A. Stone Works, AL

122 |Taimi Ujdaha, Block- Mandro | Binit Kumar Gupta Sahebganj 2190/29.11.2022
Mis Chaman Tulzvan {Stone
|Mines), At Jokmari, Mo,

123 |Mahadeogan) Chaman Tulsyan Sahebganj 2192(29.11.2022

B
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Detail of Stone Crushers with Mines which have been directed by the Reglonal thmmumwmii:l 958

compliance of the CTD conditions, recammendatians, and direction of the Hon'ble NGT, Principal Bench, New

Dedhi in s Order dated 23.08.2022 In O, A, No 231017 (EZ)

S, (Unit Name amd Address Proprictor [¥ist Letter Mo. |Dated

Ms Mayur Machine Py, Lid.

1 pAr- Mot Tharma, Maharaipor  [Se Mayor Klnswami  |Sahebgani 327(19.01.2023
Als Saraawati Stone Works, AL

2 |Kirokuria, P.o.- Sakrigali Sri Dincsh Yaday Suhehsang 326{19.01.2023
Mis Ripley & Company
Stevendoring & Hamdling Py
Lid. At.- Ambade, Bade Pahar, [Sri Prashabt Kumar

3 |ldpe Jaiswal and others Sahcbgani 1954]14.11,2022
M's Bayranibali Stone Works,
AL- Gangopara Mako, &

i |GangoparaBedo Sri Prakesh Kedia Sahchyzang 1948]14.11.2022

3 [Ms Sk Md Sirai, AL- Boma |Sk Md Sira Sahchyant 1949]14.11.2022
Az Stone Mine of Shr
{Chandan Kumar Gupta< AL-  |Sn Chandan Kumar

¢ |Rawckowa, Tinpahar Gupla Sahebgan] 2147|25.11.2023
Ml/s feon Earth Minerals
Resources Pyt Lid., (Stead
| Trader Pvi. Lad.) At-

7 Banspahar, Ghatian Sri Manish Maheswari | Sahcbyzanj 315/ 18.01.2023
/s Swastik Mineral Apency,

8 Al= hwmm &ri Vikram Pratap Sahebgani 316/18.01.2023
Mg Rajan Sio0e Works, At.-

9 Borna, Bishanpur Sri Rajan Kumar Sahebgan| 31701801 2023
Al/s Shiv Shakti Stone Works,

10 |AL- Modikala, pathan Sri Shankar Kumar  [Sahebgan] 318]18.01.2023
hls Krishna Kumar Saka, At- |50 Krishna Kumar

3] Boma, Pathan Saha Sahehgnnj P47 14.11.2003
As Krishna Kumar Saoha, AL- |Sn Krshnn Komar -

12 |Bama, Bishanpur Saha Sahebganj 320{18.01.2023
Sqrs Krishna Kemar Saha, At- |50 Knshna Kumar

13 |Chapanday, Pathna Saha Sahebganj 322{18.01 2023
M/s Bhai Bhai Stone Works,  |Md Rank Sekh & Md

14 AL Banspahar, Ranga Moksur Seikh Sahebganj 1951 14.11.2022
\Gangopara Bedo Stone Mine ;
s Ghose Sione Works, AL-

15 |Gangoparu Bedo Sri Sunil Kumar Ghose |Sahebganj 1950{14.11 2022
L4705 Jial Das & Ca. AlL-

16 |Bakudih, Sri Sumit Sadhani Sahebganj 20211711 20
hAE Hlimdustan Inustries £
Mining Corporation, AtL- &l Pravesh Kumar

17 |Patnibona, LaskInaiani Sahebyan} 1945 14,011,202
M 5.5, Balck Sione, Al-

18 |Belbhadri, Mirzachowki Sri Sumil Kumar Guplo |Sabwebgan 2260005.12 2022
WA endsul Metals { Old Name
HBikiar Bentonite Supply
Company ) Al.- Barn Dana Para

(9 fand Matiyani sl Cropi Sacineand Sabwbyzng sl 18,11 2002
& Ansari Stone Works, At-

20 |Gunggpm Bedo, Rumea Md Shabibaj Ansari | Sabwebssang 1952 14.11 2022
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{ stone mines must be provided with display board of sdequate sizel mr,:ﬂmy
* -ﬂmﬂ-ﬂ Im X 1), mentioning the following details:. |
ywarne of the crusher. Mincs with Copacity

;mddrﬂnndm location of srea with latitude and longiude of all cormer points.
¢jNamc of the proprictor with contactng. |
di5etus of regulntory compliance status with Validiod CTE,.CTOHWA) i
_?‘ ciS1atus of Electricity Power Supply. 4
||1 _All the units using DG sets as power source must have valid ion as per rule {Ha.wdtm1
i and other Wastes Managements and Transboundary Movément) 16,

: 3, Taking mio account the scarcity of water in the area (where vil use Zaris Nallah water Inr
b1 drinking,
z
[ |
I

bathing and othér domestic purpmu}pn-urcnnd:tmnuﬂ'ﬂnuemww control system, it |
_is propased that stone crushers with capacity greater than 100 TPHmust be provided with bag filters
as emission control system fnr]mlnlry crusher, secondary crusher & screen ina time hound manner |
{prefierably in 6 month).
*ﬁﬂpuﬁdrllhﬂ}’ﬂdmg near the school should be developed keeping ale (st Prame rhc coba]
to preveat the children from geumg affected by silicosis / respiratory probicim.
| 5. All stome crushers operating using DO set must ger valid authorizaion from Tharkhon 0 5
Pollution Control Board as per Rule.
6. Overioading io loaded vehicle camrying stone /fines should be avoided 10 prevent spillage vn the |
road. The crushing of these spilliage under the wheels results in high load of PM 10/ PM 2.5,
Minimum h:hulrd of minimum & inch should be left keeping in mind the undulating road
ol mmmmwummmwmmnfﬁmmdnmum T

. {7, Hauf roads should ‘maintained, Sprinklers should be installed to suppress the dust.

l.l’lmuﬂmmmldrbﬁ Hﬁ:nfthcmud, ﬂmnhtltsbmuﬂmaht improved in each.cluster

b -.--,- ng units (both pnmuﬁ-}r&mundaw} should be placed ina
t hvhgnpld:ymnmd:mlmn"ﬂ ﬂullh:pmwh;ﬂh

"

r' enclosed to wmd fugitive emission, without side paps, in

o Mhmhﬂwﬂmﬁ surrounding the érushers,
-Ettdﬂnu or PT cameras must be installed at all the stone crusher units atappropritite locations.
& qmmmwaﬁmﬁrmmmmﬁﬂmﬁmm
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_u oy cornplisse 11|llu,'.|-’l'|'1.'lh"ﬂ"llld“j'll TE. l'.'f"-} H'WA'II

|I1.' l"'-:mn:r Supply,
ML IR oW SOUNCE IMUE! have valid nuthorization as per rule (‘i—imdun !.
'jwmﬂlﬁ and Transboundary Movement) Rules 2016,
into deeaunt the scaroity of water in the aren {where villagers use Zuria Naltah wner r..-'.

ing hiﬂﬂqi l:ll'lwl'd ! ;;.p“mnw}p'um condii
3 mey grenter than |
Mfﬁmw epusher & scree

ﬁl'lmﬂ.ﬂ hﬂdﬂﬁﬂpﬂd keeping! hﬁ: distance from the sehool

ﬂ)riihmugf respiratory problems
valid :mhu@nm rom Jhackband smeﬁ

yons cffective cnussion contiol Sy, i
00 TPH must be provided with bag fiker
o in o Time bound manver

sl to prevent spilfuge anth-:

mfﬁuua lond GLPM 10/ PN :5
Jnlték&mni
dmwmﬁmunﬂﬂmﬂ

rig;[:mminud &prm‘:l:nahnut

d be instatled to aupprﬁsﬂwﬂﬂn.
gide of the road. Green bell ghould also be mpmvndmuﬁhf

a wiits (both primary & secondary) shoutd hnp'm:ud m
b mgclpnmty more than 100 TPH, shall be provi

b
2 i Alteration FRar mtﬂﬂaﬁﬁﬁﬂ!
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fromr  wree
aodl, 2 =M
"% | Feb-20 |P.s-Mirzachouki 1 Letter Mo 01 Kemp dt.01.02.2020 i Fﬁ:l . mfm :;m
w1 ety zol P o &
uty wrgw uftoen & wefeE 3
H | Feb-20 [P Mufsil 1 [Lemer No 01 Kemp 6103022020 wt wiim 5 i
| v | e i e 17 /2020
5 | Feb-20 |P.s- Mufsil 1 Letier No 221M dt.29.02.2020 :uw mik O
Wil
T afteER # wefi
£ | Feb-20 |Ps- Mirzachouki 4 |Letier No225M d1.03.03.2020 @ wfm oW
g ftnfy =k
ara qieEn § el 1
7 | Mar-20 |P.s- Taljhari 1 Letter No 230M di. 04,03.2020 wfte o wfim ol B 3 g
o1 EF W W fva
iga uEdl, wRTa ® E|
& Mar-20 |[P.s- Jirwabadi 1 Letter No 230M du. 04,03.2020 P : ::mq H“'m'“""' ::' ﬁ
fism T
. i ad warrn i eenfam 5wl @
4 | May-20 |P.s- Jirwsbadi 1 Letter Mo 613 M dt. 18.05.20 P v ol
e May-20 |P.s- Rangn A !LmHu 1Kemp di. 25.05.20 m‘;hl m”ﬂl :
. sty ity #§ worfem 7 W U9 4
11 | May-20 |P.s- Boriyo 1 Lester Mo 525 M di. 27.05.20 ey et |
: e — e E E i
i1 | May-20 |P.s- Rajmahal 1 Letter Mo 1iemp dt. 31.05.20 vl w |
130 sl TR WA A ek
12| Jun-20 [P.s- Mirzachouki 1 Letter No 646 M du. 03.06.20 et w2 et o
P 3 T o W g e 3 uwrﬁ
14 Jun-20 [P.s- Musil + |Letier Mo 649 M di 04.06.20 W Prower® w3 o
e wraftndt 7t
e o
1.5l Jun-20 |P.s- Mirzachouki 1 dated 04.06.2020 larroe e w2 e
e faw
peET TR, THETA W H
fg | Jun-20 [P Mirzachouki 1 dated 15.06.2020 sty oime W ore A 4 g T
preew o wfirT T |
gfern aeTiieTd, TREER
[#] Jun-20 |P:s- Taljhari 1 dated 16.06.2020 whg ufeme # o § o T
o7 ORI T




/

Jun-20 |P.s- Rajmahal
¥

ary wued reEE W W 4
Anied 16.06.2020 dig & W, T #
fﬂlﬂ:mﬁnmmﬂiﬂm

19| Jun20 P~ Jirwmbadi

ot A mﬂ
i) oW W
dated 17.06.2020 gar wim f 3 =FO W

18 Jun-20 |P.s- Mirzachouki
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Jan-21
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- Annexure - 'L’
Minutes of Meeting of 2™ Meeting of the Monitoring Committee mnstit#;"?

compliance of the directions issued vide order dated 23/08/2021 in O.A. No.
and other related m the Hon'ble NGT, Principal Bench, New

Delhi held on 25/01/2023 in the Conference Hall of the ATI Building, Jharkhand.

Attendees:

i Sri L. Khiangte, Additional Chief Secretary, Forest, Environment and Climate Change
Department, Government of Jharkhand.

ii. Sri Ameet Kumar, Director, Mines Directorate, Mines and Geology Depariment,
Government of Jharkhand.

il Sri Yatindra Kumar Das, Member Secretary, Jharkhand State Pollution Control Board.

iv,  Sri Ram Niwas Yadav, Deputy Commissioner, Sahebganj (through V).

v, Prof. Manish K. Jain, Representative of ITT {ISM), Dhanbad (through V).

vi, Joint Secretary, Mines and Geology Department, Government of Jharkhand.

vii.  Chiefl Engineer, NH Wing, Road Construction Department, Government of Jharkhand,

viii.  Regional Officer, JSPCB Regional Office, Dumka (through VC).

ix. Senior DCM, Malda Division, Eastern Railways (through VC).

X. Representative of Regional Officer, NHAI Ranchi (through V),

xi. District Mining Officer, Sahebganj (through VC).

xil.  District Transport Officer, Sahebganj (through VC).

xili. Executive Engineer, Electrical, Sahebganj (through VC).

xiv. O0SD tw Mines Commissioner, Mines and Geology Department, Govemment of
Tharkhand.

Al the outset of the meeting the Chairman of the Monitoring Committee briefed the members about
the three Original Applications filed before the Hon'ble NGT relating to enforcement of
environmental norms in the operation of quarrying and crushing units in Rajmahal hills of the
Vindhya Mountains, District Sahebganj, Jharkhand. All the three matters involve identical issues
and are being dealt with together. The Chairman of the monitoring committee briefed the members
about his personal appearance before the Hon'ble NGT, Principal Bench, New Delhi on the next
date of hearing.

A power-point presentation was delivered on behall of the Monitoring Commitiee and the
Chairman of the Committee stressed about complying the recommendations of the Expert and Joint

Committee,

The Member Secretary, JSPCB briefed the commiitee about the action taken by the Board for
compliance of the recommendations of the Expert / Joint Committee, the dircctions were issued /

requests were made to the various stakeholders viz. the Regional Officer, 1SPCH Regional Office =

ok




¢cum ~ Laboratory, Dumka; the Deputy Commissioner, Sahebganj; the Divisional Railway ﬂ&z 9
Malda Division, Eastern Railway; the Secretary, Road Construction Department, Govi of
Jharkhand; the Regional Officer, NHAI, Ranchi and the Director, [IT{(1SM). Dhanbad.

The Action Taken and directions isswed by the Chairman of the committee w.r.t. the
recommendations of the Expert and Joint Committee is as below: -

| S.N. Recommendations of the Action Taken Directions issued by the
Expert Committee Chairman.

I In the case of stone|l. The MS, JSPCE informed | Exact details of the units
erushers, the crushing units that the time till 31® March, | should be provided w.r.t.
(both primary & secondary) 2023 has been given to the | the cover section and the
should be placed in a| Units to install the Bap | bag house by 27" Jan,
covered section and the House. 2023 (i.e. In total how
crushing  units  having | 2. The RO, Dumka JSPCB | many crushers are there
capacity more than 100 informed that 178 Units has | in  Sahebgan)  district,
TPH, shall be provided with covered the conveyor belt | how many crushers are
bag house as emission and Screen. required 10 install bag
control system. 3. The RO, Dumka JSPCB | house, how many have

informed that 36 Stone | ordered and how many

Crusher Units are having | have started installing

capacity more than 100 | the same?).

TPH. out of which 12 Units | (Action by: District

have ordered for Bag | Administration and
o house. RO, Dumka, JSFCB)

T, | The Crushers shall install | The RO, Dumka JSPCB | Exact details of the units
scientifically designed | informed that 112 Units have | should be provided by
adequate  number  of | installed fixed type water 27" Jan, 2023 w.rL the
sprinklers with requisite | sprinklers. adequate  nos.  of
hydraulic pressure and shall sprnklers installed.
ensure that the sprinklers (Action by: District
remained  in operation Administration and
during crushing period. RO, Dumka, JSPCB)

1il. | JSPCB along with district | The DC, Sahebganj submitied | ATR should be provided
sdministration shall ensure | that in the Grids where there is | by 27" Jan, 2023
that crushers are not in | negative camrying capacity, | mentioning the exact nos
operation without having | many crushers have been | of the units grid wise
requisite pollution control | closed /  demolished /| wort. the closed |/
measures  through  strict | dismantled with the help of the | demolished dismantled
vigilance. Priority may be | members of Distriet Task | unils along with the
given for the grids where | Force (Mining). period of the same.
negative supporiing carrying (Action by: District

- capacity has been observed. Administration)

IV. | Conveyor belts should be | The RO, Dumka JSPCB | Exact details of the units
covered fenclosed to avoid | informed that 178 Units has | should be provided by
fugitive emission, without | covered the conveyor belt and 27" Jan, 2023 wrt. the
side gaps, in enclosure and | Sereen. covered /  enclosed
helts. Conveyor belts.

(Action by: District
Administration and
g - RO, Dumka, JSPCB)
V. The crushed stomes or| 1. RO, Dumka, JSPCB | Exact details of the units

finished products should be
stored in a silo, or the

finished goods should be |

informed that 131 Ulnits

have kept the height of the |
crusher less than the height |

should be provided by
27" Jan, 2023 wor.t. the
construction  of  wind-

-



kept lower than the height
of wind-breaking walls.
Strong structural base and
framing should be provided
for wind-breaking walls to
withstand  strong  wind
conditions. The height of
the stockpile should always
be kept lower than the
height of the wind-breaking
wall. The wall can be
crected  radially with a
screen as center point. In
addition, proper sprinkling
arrangement  should  be
provided all around the
stockpiles.

of the wind breaking wall
{Brick walls and Metal
Sheet walls with structural
base and faming) & 112
Units have installed fixed
type water sprinklers.

breaking walls. 1 9% O

(Action by: District
Administration and
RO, Dumka, JSPCH)

VI

The haul roads/roads within
the mines/industry premises
used for the transportation
of the products from the
stone crushers or mines
shall be paved and sufficient
number of sprinklers be in
operation. The concerned
crushers shall be responsible
for installation and O&M.

1. The DC,  Sahebganj
informed that the Units
have been directed to pave
the mad within the
premises with conerete,

2., The RO, Dumka, JSPCB
informed that 93 stone
crusher units have made
their internal road pucca &
112 Units have installed
fixed tyvpe water sprinklers.

Exact details of the units
should be provided by
27% Jan, 2023 which
have constructed the
paved haul road and
paved road inside the
industry premises.

{Action by: Disirict
Administration and
RO, Dumka, JSPCB)

Cleaning of crushing units
and railway goods shed
shall be performed with
only mechapical means on
regular basis.

I, The RO, Dumka, JSPCB
informed that 112 Units
have installed fixed type
water sprinklers,

2. The 5r. DCM, Malda
informed that all the 10
goods shed are cleaned
manually at present and
they will stari the process
for making it mechanical.

Tt was directed to submil
the detailed plan along
with the timeline and the
fund earmarked for the
same for every good
shed separately by 27"
Jan, 2023,

(Action by: District |
Administration, RO,
Dumka, JSPCE &
DREM, Malda, Eastern
Railways)

VIIIL.

JSPCB shall direct the
concerned  apencies 10
maintain  the national
highways and other
metalled roads o reduce
fugitive emission.

| waler

The NHAI representative
informed that the regular
wetting and water sprinkling
after Mational Highway is
being insured, There is a
streich of 42 km road in
Sahebgan) disirict which is
under lane widening, Out of
which 5 km has been
constructed and tractor
mounted sprinklers are used for
sprinkling  wherever
earthwork is being carried oul

ATR wr i the
information shared
should be provided by
27" Jan, 2023.

(Action by: RO, NHAL,
Ranchi, Road
Construction
Department, God and
District
Administration)

CIX

The stone dusts from the

| stone crushing/ mines are

dumped in the nearby area
causing may be ulilized for

1. The NHAI representative
informed that the fly ash
from NTPC, Kahalgaon is
being  used in  Gange

I. The stone dust from
stone crushers should
be provided to NHAI

or the other _aﬁcnc'u:x
-




construction activities of the
4-lane highway and Ganga
Bridge in the area and
filling up the ponds/mine
voids which were created
during the stone mining or
reclamation of the stone
mines,

Bridge. Till now about
3,16,000 M’ fly ash has
been used in Ganga bridge.

2. The DC, Sahebganj
submitted that tll now
about 500,000 M’ stone
dust has been used in the
four-lane highway which is
being  constructed  in
Sahebganj.

1981
for its final Hi )

2, The Stone st
should be used to
reclaim the
abandoned mine f
pils.

3. Number of the units
should be provided
by 27 Jan, 2023
which has used stone
dust for reclamation
of mined out area.

{Action by: RO, NHAI,

Ranchi and District

Administration)

A proper green belt 1s to be
developed surrounding the
crushers.

1. The RO Dumka informed
that the survival rate of
saplings is around 35-40 %
which was second opined
by the DC, Sahebganj.
The DC Sahebganj
informed that the Units are
developing the green belt
by purchasing the plants
from nursery of Forest
Dept. and some people are
depositing money with the
DFO,  Sahibganj for
plantation.
3. The RO, Dumka, JSPCB
informed that 131 Units
have developed green belt.

The report w.rl the
plant purchased from
nursery of Forest Dept.
and money deposited
with the DFO, Sahibgan;
for plantation.

(Action by: District

Administration)

Ten rmilway sidings and
eight railway goods sheds
are important source of
pellution as they deal with
14.25,000 lonnes of
materials  (Stone  Chips,
Ballast and Bolder) per
maonth {Table 11).
Therefore, the railway
sidings are recommended to
be covered /enclosed with
Galvanized Iron (G.1) / Mild
Steel (M.S) sheets with
proper pollution  control
system o avoid fugitive
EMiS5Ions. Proper
housekeeping should also be
maintained.

XIL

The Sr. DCM, Malda informed
that the ten railway sidings are
covered by boundary walls and
the covering of three poods
shed are in tender process.

The MS, JISPCB informed that
the Railway Sidings have been
granted time till 31¥ March,
2023 for implementing the
Pollution Control measures.

It was directed to submit
the detailed plan along
with the timeline and the
fund earmarked for the
same for every good
shed / rmailway siding
separately by 27" Jan,
2023,

{Action
Malda,
Railways)

DRM,
Eastern

by

| The loading / unloading

points of the wagons shall
be covered if possible or
shall be equipped with
scientifically designed

sprinklers  with adequate
hydraulic  pressure.  The

The Sr. DCM, Malda informed
that at presemt the loading /
unloading points of the wagons
are not covered. However, the
proposal for sprinklers and PM
10 analysers is under process,

It was directed to submit
the detailed plan along
with the timeline and the
fund earmarked for the
same for every pood
shed / railway siding
| separately by 27" Jan,




sprinklers should be in 2023. 1 9
adequate number Loy

maintain 8 water curtain (Action by: DRM,
along the loading !/ Malda, Eastern
unloading points. Railways)

XIIL.

The waste generated from
the railway goods sheds /

The Sr. DCM, Malda informed
that at present the stome dust

It was directed to comply
by the directions issued

sidings shall be collected | which is a waste material is | by the Hon'ble NGT.
and segregated for proper | manually collected and used in | (Aetion by: DRM,
disposal. construction of roads, Malda, Eastern

Railways)

XIV. | Since the railway sidings are | The Sr. DCM, Malda informed | The Railway Sidings
located near the clusters | that the Sahibganj Railway | located in the populated |
(Table 12), which may | Siding has been closed. arca may be shified in a
impact on human health, time bound manner and
these shall be relocated to the detailed Action Plan
some safer distance. for the same should be

submitted before next

meeting of the
committee.

(Action bhy: DRM,

Malda, Eastern

Railways)

XV. | The trucks, as well as the | The Sr. DCM, Malda informed | Detailed ATR wort. the
wagons, should be properly | that the wagons are covered | information shared
covered while transporting | while transporting the stone | should be provided by
the stone chips. chips. 27 Jan, 2023,

The DTO, Sahibganj has

informed that an amount of

INR 12.88,000/- (INR Twelve

Lakhs Eighty-Eight Thousand

only) has been recovered from | (Action by: DRM,
July 2021 tll December 2022 | Malda, Eastern
from uncovered transportation | Railways and District
vehicles. Administration)

XV1. | Pan-tilt-zoom or PTZ |[The DC  Sahebganj has | 1. List of Units as well
cameras must be installed at | informesd that the PTZ cameras us dewailed report
all the stone crusher units at | have been installed at the five which have installed
appropriate  locations  to | check posts in the district and the PTZ Camera
detect fugitive emissions. | also by some of the crushing should be provided
Feed of the PTZ cameras | units. by 27" Jan, 2023.
shall be shared with the {Action by: District
JSPCB, Administration)

2. JSPCB  to  ‘take|
necessary steps for |
connectivity {feed) of
the PTZ cameras
with JSPCB servers.

) =t (Action by: JSPCH)

XVIL. | The operating capacilty of | The DMO, Sahebganj | It was directed to

| the Stone crusher units may | informed that on trial basis | develop a mechanism for

be verified with the monthly
electricity  bills of the
respective unil,

they have started to verify the
monthly electricity bills with
the production capacity, but it
is a very Hme-consuming
process. So, it may be done on
random basis,

the same and submit the
report  before the nexi
date of the commuttee.

{Action hy: District
Administration &

DRM, Malda, E““"b%

-



100
Railways) 1 JOU

XVIIL | The uvnits using DG set as | 1. The Ex. Engineer, | ISPCR to give directions
power source may only be Electrical, Sahebganj | to the Chiel’ Electrical
allowed to operate when the informed that the crushing | Inspector and JUVNL 1o
unit is  having  wvalid units are supposed to use | reject the license of DG
authorization as per electricity. However, 90 % | sets if they don’t possess
Hazardous & Other Wastes of the units are Having DG | valid Authorization as
iManagement and sels, per Hazardous & Other
Transboundary Movement) | 2. It was further informed that | Wastes  (Management
Rules, 2016. the  Chief  Electrical | and Transboundary

Inspector is authorized to | Movement) Rules, 2016.
1ssue the license to the DG

sels having capacity > 25 | (Action by: JSPCR)
KVA.

XIX. | Random drone surveillance | 1. DC, Sahebganj informed | Detailed ATR w.rt the
on the bank of river Ganga that there are 2 drones in | information shared
may be dome to prevent the district (i.e. one each in | should be provided by
illegal dumping of debris Sahebganj and Rajmahal | 27* Jan, 2023,
generaled during  stone subdivision).
mining, crushing or allied | 2. It was further informed that

| activities. the illegal dumping along
the banks of river Ganga | (Action by: District
has  been  completely | Administration)
checked.

XX. | Online and manual ambient | 1. MS, JSPCB informed that | Detailed Report w.r.t. the
air quality monitoring the Units with capacity = | information shared
stations may be installed in 300 TPD were to install | should be provided by
the prids where negative PM,; Analysers but in the | 27" Jan, 2023,

CAITYing capacity is last Board Meeting it was

observed o monitor atleast decided to reduce the

for measurement of PMI10, capacity to 400 TPD.

PM2.5 and NOx. JSPCB|2. RO, Dumka, JSPCB

may be responsible for informed that till now 33

operation of these stations units has installed the PM,,

however; the expenses Analysers and it is under

incurred for the same may installation in 2 units.

be recovered from the

respective  stone  crushers (Action  by: RO,
| and mines. Dumka, JSPCRE)

XXL | The environmental | DC, Sahebganj submitted that | Detailed Report should
management status shall be | adequacy of the pollution | be provided @t the
updated as well as | control devices installed in all | earliest.
verification of the adequacy | the stone mines / crushing vnits
of the pollution control | operating in the region shall be
devices installed in all the | verified and report will be
stone mines’ crushing units | submitted.
operating in the region shall
be done by ISPCB & DC (Action hy: Distriet
Sahibganj. Administration)

XXI1. | ISPCB may impose | MS JSPCB mformed that the | Action in  accordance
Environmental EC has been imposed on the | with law to be initiated
Compensations  (EC)  for | violating units and the details | against the units which
violators based on | have been shared in the later | have not deposited the

methodology as described in
para 5.0 till the cost of
restoration 1o the extent of

damage  including  the

shde of the presentation.

amauni of
Environmental

Compensation,

.




deterrent element i%

assessed.

{Action by: J&P{jng 84

running without valid CTE/

that Eighteen (18) crusher

XXIIL | The cost of restoration of | Prof. Manish K.  Jain, | JSPCB  and Director,
the actual damage and | Represemtative of [T (ISM), | Mines Directorate, Gol
apportionment  assessment | Dhanbad informed that due to | to finalize an institute of
may be carried out by | the academic assignments and | Technical repute (ie
technical institutes through | by considering the availability | BIT, Mesra; BIT, Sindn;
JSPCB  following the |and load on the faculty | CIMFR, Dhanbad etc.)
mechanism already | members it may not be | for calculating the cost
developed by CPCB and | possible to carry-out the said | of restoration of the
circulated to all SPCBs/PCC | assignment. actual  damage and
following the direction of | apportionment
Hon'ble NGT in the matter assessment.
of O.A. No. 739/2018. The
copy of the mechanism for {Action by: JSPCB and
*Assessment nf Damage to Director, Mines
Air  Quality”, *“Damage Directorate, God)
Assessment uf Health
Issues” and “Agriculiural
Production Losg™ wrl
Stone Crushers” is given in

e Appendix 11.

XXIV. | A Comprehensive | Prof.  Manish K. Jain, | JSPCB  and Director,
Environment Management | Representative of [IT (ISM). | Mines Direciorate, GolJ
plan may be prepared, for | Dhanbad informed that due to | to finalize an institute of
the areas where the stone | the academic assignments and | Technical repute (i.e.
mines and crushers are | by considering the availability | BIT, Mesra; BIT, Sindri;
located, through the cxperl | and load on  the faculty | CIMFR, Dhanbad etc.)
institutes  like  Indian | members it may not be|for  preparation  of
Institute of Technology - | possible to carry-out the said | CEMP.

India School of Mines | assignment. {Action hy: JSPCB and
(IIT1SM), Dhanbad or any Director, Mines
other reputed agency. Directorate, God)
S.N. Recommendations of the Action Taken Directions issued by the
Joint Committee : Chairman.
L. All stone crushers / stone | RO, Dumka, JSPCB informed | Detailed Report should
mines must be provided | that 153 Stone Crusher and 76 | be provided by 27" Jan,
with display board of|Stone Mine Units have | 2023,
adequate size (preferably | provided the Display Board.
not less than 1 m = | m),
mentioning the following
details: -
a) Name of the crusher /
Mines with Capacity
b) Address and exact
location of area with latitude
and longitude of all comer
points.
¢} Name of the proprietor
with contact no.
d) Swms of regulatory
compliance  status  with
Validity (CTE, CTO, HWA) (Action by:  District
e} Status of Electricity Administration) I
Power Supply. . ]
2. All the crushers in the area | 1. DC, Sahebganj informed | Detailed Report  should

be provided by 27" Jan, |




CTO to be treated as illegal
and be demolished. Taking
lesson from earlier
demolition by dismantling
the convever system&
disconnection of power
supply that such crusher
start operating after
sometime as reported, it is
proposed that whenever any
crusher is demolished for
running without CTE, the
whole foundation to be
demolished & all the major
machineries of the crushers
(i.e. primary crusher,
secondary crusher, screen,
hopper, loader, DG set, elc)
should be seized.

unmits  were sealed on
07/08/2022 and Seven (07)
Crusher Units WEre
demolished in Sep 2022 by
the District Task Force.

2. RO, Dumka, JSPCB
informed that Three (03)
stone crusher units were
demolished by the District
Administration.

2023. 1‘98:

(Action by: District
Administration)

3. The crusher having wvalid | Ex. Engineer, Electrical, | Detailed Report should
CTE, but running without | Sahebganj informed that the | be provided by 27" Jan,
valid CTO should be sealed | power supply of 86 Units has | 2023,
with ensuring disconnection | been disconnected.
of power supply/seize of {Action by: District
DG set. Administration)

4. All the units using DG sets To act as per direction
a5 power source must have given in
valid authorization as per Recommendation  No.
rule (Hazardous and Other XVIII of the Expert
Wastes (Management and Commitlee.
Transboundary Movement)

Rules, 2016).

5. | Taking into account the To act as per direction
scarcity of water in the arca given i
{where villagers use Zaria Recommendation No. 1
Mallah water for drinking, of the Expert Commitiee.
bathing and other domestic
purpose)  poor conditions
effective emission control
system, it is proposed that
stone crushers with capacity
greater than 100 TPH must
be provided with bag filters
as emission control sysiem
for  primary crusher,
secondary crusher & screen
in a ume bound manner
{preferably in 6 month).

. Proposed rulway siding | DC, Sahebgan) Informed that | To  issue  appropriate
ncar the school should be | one Railway Siding namely | directions w  DRM,
developed keeping safe | Sakrigali Railway Siding is | Malda, Eastern Railway
distance from the school to | situated adjacent to the school | in line with
prevent the children from | and recommended that it | recommendation of DC,
getting affected by | should not be operated during | Sahchgan].
silicosis/respiratory day time,
problem. {Action By: JSPCB)

~ 7. | All store crushers operating To act as per direction




using DG set must get valid | - given 1 %‘l

authorization from Recommendation
Jharkhand State Pollution XVl of the Expert
Control BoardasperBule. | ) | Committee.

8. Overloading in  loaded | a) The DTO, Sahibganj has | Detailed Report should
vehicle carrying stone / informed that INR | be provided by 27" lan,
fines should be avoided to 45 82.900/- (INR Forty- | 2023
prevent spillage on the road. Five Lakhs Eighty-Two

The crushing of these Thousand MNine Hundred | (Action By: District
spillage under the wheels only) has been collected | Administration)
results in high load of PM from April 2022 1o
10/PM 2.5. Minimum free December 2022  from |
board of minimum 6 inch overloaded vehicles.
should be left keeping in |b) The DC Sahcbhganj has
mind the undulating road informed that the PTZ
condition,. The maierials cameras have been
should be properly covered installed at the five check
to prevent escape of fines posts in the district to
under negative draft. check the overloading.

9. Haul roads should be To act as per direction
properly maintained. given in
Sprinklers should be Recommendation No. VI
installed to suppress the of the Expert Committee,
dust.

10. | Plantation should be done in | The NHAI  representative | Detailed Report should
both side of the road. Green | informed that the plantation is | be provided by 27" Jan,
belt should also  be | carried out as per INC 2021. | 2023.

improved in each cluster as | Generally, it is carried out after | (Action by: RO, NHAL,
well. 6:5-70 %a progress of work. Ranchi)

Apart from the above some other points of discussions were as follows: -

1. The Director, Mines Directorate, GoJ sugpested that the Chief Inspector of Factories should
also be made a part of the Monitoring committee because the crushers has to take license
from the labour department also. The Chairman agreed to it and directed to contact the Chief
Inspecior of Factories,

{ Action By: Director, Mines)

2. The Chairman of the committee directed that the monitoring format may be devised for
monitoring of compliances by the various agencies.

{ Action By: Director, Mines)

The meeting concluded with the vote of thanks to the Chairman.

o7
P
.ﬂf(h.[nngte}
Additional Chief Secretary
Forest, Environment & Climate Change Department,
Govt. of JTharkhand — Cum -
Chairman, Monitoring Committec

2




Memo No.... 218 Ranehi; dﬂlr:d--aﬂf.!'-'.'.‘.':;r 237

Copy to: All the concerned for information and to ensure necessary action from their end pleasc.
& '.‘..W'*"'.'.-r
{Ameet Kdmar)
Director, Mines Directorate,
Dept, of Mines and Geology, Gol — cum -
Member Secretary, Monitoring Committee
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1. Total number of stone crushers with valid CTO - 160

2. Total nos. of crushers units online application under process on
RO and H.Q, level - 54

3. Total number of stone crusher (Sl. No. 1+42) = 214

4. Compliance status
(a)Pucca boundary wall constructed — 130
(b) Metal sheet boundary wall constructed — 45
(c)Conveyor belt and screen section covered — 178
(d) Fixed type water sprinklers installed -112
(e)Green belt -176

5. Total number of stone crushers units having capacity more than
100 TPH - 36
(a)Total number of stone crusher units having capacity more

than 100 TPH purchase order/quotation submitted — 12

6. Total number of PM10 analyzer installed (Mines & Crushers) -
35

7. Total number of valid mines with crusher units = 12

8. Total number of mines with crusher units {non operational) -

o8

Learmiaa b




g. Total number of mines with crusher units (sl. No. 7+8) = 20

10, Total number of stone mine with valid CTO -77

11.Total nos. of stone mines unit online application under process

on RO and H.Q. level- 21

12. Total number of mines units (non operational) — 25

13.Total number of stone mines (Sl No. 10+11+12) = 123

14.Total number of Railway Goods Sh eds =10
nits (mines & crusher) whose CTE has been

ejected in 53 hebganj- 104
CTE/CTO has been

15. List of the u
rejected by the board or auto r
16. List of the Railway siding whose

rejected by the Board or auto rejected in Sahebganij- 01

Ay
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Status of Stone Mines of valid CTO in Sahibganj District

Compliance Status
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Status of Stone Mines situated in Sahibganj Distriet (CTO application under process)

Compliance Status
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List of the Units [Mines & Crushers) whase CTE has been rejected by the Board or Auto Rejected in Sahebgan]
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List af the Linits {Mines & Crushers) whaose CT0 has been rejacted by the Board or Auto Rejected in Sahebgan
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Annexure - 5028

W= _ JHARKHAND STATE POLLUTION CONTROL BOARD

w TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 234004
Telephone: DB51-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139

of d on 11/01/2023 with th hairm PCB and
: [ staf JSPCB w.r.t. the matters related to th g

A meeting with the officials / staffsof JSPCB w.r.t. the matters related to the Dumka Region was
held on 11/0172023 under the chairmanship of Sri Shashikar Samanta, Chairman, Jharkhand
Seate Pollution Contrel Board (JSPCB) in the office chamber of the Chairman, JSPCB.

The attendance of the officials present during the mecting is as below: -

S.N. Name of Officials/stafls Designation
1. Sri Shashikar Samanta Chairman
2.  Sri Yatindra Kumar Das Member Secretary
3.  Sri Kamalakant Pathak Regional Officer, Dumka Region
4. 5 Rajiva Kumar Sinha Section Head, Dumka Region
5,  Sri Kumar Manibhushan Consulting Executive
6. Sri Afayat Khan Field Assistant — cum - Technician
7. S Chandan Kumar Routine Clerk, Dumka Region

The Consulting Executive briefed about the Hon'ble NGT related matters (O0.A. Mo, 237201 7/EZL
and other related matiers) concerning the pollution caused due to the operation of Stone Mines
and Crushers in the Sahebganj district. It was further briefed that the recommendations of the
Expert Committee and Joint Commitiee as constituted by the Hon'ble NGT are to be
implemented.

After subsequent discussions and deliberations, the following decisions were taken: -

1) The Stone Crushers having production capacity = 100 TPH and are complying the
conditions of the last issued consent by the Board and other recommendations of the
Expert and Joint Committee may be recommended for grant of CTO by the Competent
Authority.

2) The Stone Crushers having production capacity>100 TPH and are complying the
conditions of the lest issued consent by the Board and other recommendations of the
Expert and Joint Committee excepl the installation of Bag House may be recommended
for grant of CTOby the Competent Autharity for only three months after the undertaking
in this regard is given by the project proponent that Bag House will be installed within
three months.

3} CTE to the new Crushers will not be issued in the Sahebganj District, and the matter may
be put up in the next Board Mecting for perusal/approval of the Board.

4) Follow-up with ITT(ISM), Dhanbad for preparation of Comprehensive Environment
Management Plan,

5) The Regional Officer, Dumka should represent the views of the Board in the meeting of
the District Task Force (Mining), Sahebgan].

The meeting concluded with the vole of thanks by the Chairman, ISPCB.
Sd/-
(Shashikar Samanta)
Chairman

Memao Nﬂ-{El 0 e Ranchi, dated .25/ .I.l.-'.'”'}_i.?.—.f'-‘ L3
Copy to: All the concemed for information and necessary action.
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JSPCB RANCHI <ranchijspcbi@gm 1

tegarding Compliance of the NGT order dated 23.08.2022 as discussed in VC dated

'5.01.2023

© RANCHI <roranchiharkhand @grmail com=

3 ranchijspcbi@gmail com

i,

Fri, Jan 27, 2023 at 6:11 P

Please Find attached harewith the compliance of the NGT order which was discussad in VC dated 25.01.2023 under Chairmanship

of ACS Forest,

Thanks

AK . Singh

Joint Advisor (E&P)
NHAILRO-Ranchi

—

2T

Fesglonsl OMize-Ranchi

RO - RANMCH], NHAI

C-129, Vidhyalaya Marg

Road Mo. 2C, Ashok Magar
Ranchi-834002 (Jharkhand)
PhiFao: 0851-2244020, 2244030
E-mail ; roranchi@nhai.om

NGT Signed.pdf
ﬂ AGGH,
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Reply to recommendation by the expert committes;

Point no. 6.1 (VIII}-JSPCB shall direct the concerned agencies to maintain the
national highways and other metalled roads to reduce fugitive emission

Reply- NHAI roads are being maintained under Contract obligation by the existing
contractors. Regular sprinkling of water Is being carried by the contractors with the help of
truck/ tractor mounted spriniders to reduce the air poliution caused by the unsettied sand
particles. Strict direction has been given to the contractors in this regard. In respect of
fugitive emission, it is submitted that mixing of bitumen Is carried out in dosed chambers In
the Contractor's Camp which Is located far away from the habitated area and the existing
road.

Point no. 6.1 (IX)-The stone dusts from the stone crushing/ mines are dumped In
the nearby area causing may be utilized for construction activities of the 4-laned
highway and Ganga Bridge in the area and filling up the ponds/ mine voids which
were created during the stone mining or reclamation of the stone mines.

Reply- 2 projects of NHAI namely 4 Laning of Mirzachowki-Farakka section of NH-BO({Pkg-1)
and 4 Laning of Ganga bridge is under construction.

In the project of new construction of 4 Lane Ganga bridge, fiy ash from NTPC Kahalgaon is
being used as per the Mol signed between NHAT and NTPC. The fly ash is being supplied by
NTPC free of cost as per the MoU. Till date around 3.16 lakh cumec fiyash has been utilized
in construction,

In the project of widening to 4 Lane of Mirzachowki-Farakka section of NH-80, due to the
supply of flyash by NTPC-Farakka not started till date, DC-Sahibgan] directed to utilize the
crusher dust available locally to proceed with the work. Till date 5 lakh cumec crusher dust
has been utilized in construction. The cost of procuring crusher dust is borne by the
Contractor,

Point no. B.ID-FIInt.Iﬂnn should be done in both side of the road. Green belt
should also be improved in each cluster as well.

Reply- Tree Plantation along both side of the road as well as median is done as per
guidelines of IRC-SP-21, 2009. The concessionaire construct the roads and plantation s to
be done by the same contractor. Normally, plantation along the National Highways Is taken
up after sizeable length of road(65-75%) is completed to avoid damages of the plantation if
taken up earlier. It is expected that 85% of the road is likely to be completed by 31* March

2024. Under this circumstances, It is expected that the plantation will be taken up during
monsoan 2024,

P

£ P ﬂ_ﬂ':i L '.'l
P 1. 0. 'E.’i'-'l.l-l-.‘lJl'.'.-i:h"~




Annexure - P2031

Road Construction Department
Government of Jharkhand

1. Total Length of Road - 17025 km (MNational Highway+ State Highway + ODRs)

Break up

* National Highway [NH)- 3309 km

* State Highway (SH)- 1231.90 km
* Major District Road (MDR)- 4845.70 km
* Other District Road (ODR)- 7638.00 km

2. Maintenance & Development with following Authority :

il National Highway

* NH Wing (with State Government)- Allocation from MORT &H, GOI}- 1956.50 km
* NHAI (Central Government Authority) = 1369.40 km

(ii) State Highway, MDRs & ODRs

Under RCD Division -  13716.00 km

3. Development of Roads (Strengthening / Widening & Strengthening] in last 3 years.
(i) RCD Divisions {in SHs/MDRs/ODRs)

2019-20 - B0 K.
2020-21 . B50 Km,
2021-22 - BS0 Km.
Tatal - 2500 Km.
2022-23 (upto till date) . 1252 Km.
Total - 3752 Km.
(i) NH wing
2019-20 - 101 KEm.
2020-21 - 216 Em.
2021-22 = 243 Em.
Total - 560 Km.
2022-23 - 102 Km.

Total = 662 Km.
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{iil) NHAI [National Highways Authority of India)

2019-20 - 197 Km.
2020-21 - 118 Km.
2021-22 - 55 Km.
Total - 370 Km.
2022-23 - 40 Km.,
Total : 410 km

4. Maintenance

(i} National Highway
NH wing

Ministry of Road Transport Highway, Govt. of India has allocated Rs. 300 crore in the
current year 2022-23,
Maintenance & Repair of 50 km IRQP completed and 80 km. in progress.

(ii) State Roads (SH/MDRs/ODR)
= Allocation in 2022-23 - 150.00 cr.
= Status of Maintenance - Repair work in Approx. 3500 km of 204 No. Roads is in

Progress.

Note :- Approx. 2500 Km. State Roads (SH, MDR, ODR) have been developed in last three years &
repair in 3500 Km. is in progress. Similarly 560 Km. of National Highway have been developed in
last three years & repair of 265 Km. is in progress.

51133

(Prasanna Kumar)
DS5(M)
Road Construction Department
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whﬂqﬂﬂmﬂmnﬁummm

Name of Division- Road Division, Sahibganj

T h
otal Lengt of Road- 423927 km Pavement Type Status
Road Lane
* Mot ey SW/MON/008| Langn
Others kem
) | single tane clang | ™00t | Flexible | g
2 E 4 5 6 7 B ] 10
Eﬂfhv“‘l‘lﬂlhli‘hjl‘l‘lﬂ'lll Road MDR-210 28.000 18.000 15,000 3.000 RGP done
Barhet-Barharwa Road MDR-211 | 21.000 21.000 19.000 2.000 IRQP done
Mirzachowki-Boarujore Road MDR-207 | 17.000 17.000 | 15000 | 2000 | Tenderinvied for
reconibruction
Fossil Park Link Road MDR-218 4,000 4.000 4,000 ki ] 5/m done
Simra-Boarijore-Borio Road MDR-208 | 700 9.7 % 700 Tasulor Il for
io 00 0.000 i
Mangalhat-Taljhari Road MDR-217 4,650 4.650 1650 L.000 RQP done
Barharwa-Barharwa High School NH-B0 Link MDA-215 1.750 1.750 1.750 0.000 /% done
i F
>ahibganj inspection Building to East Fatak MOR-213 | 0750 0.750 0350 | .00 S/R done
Link Road
in the procets of tende
: { 17,
Pathna-Hiranpur Road ODR 17.500 500 17.500 0.000 dor MO
Harinchara More(SH-18) to Barhet BKherwa oDR 77.200 27 300 .79 2900 Ordinary repair being
Shivgadi Link Road done
Borio Bazar Link Road ODR 1.530 1.930 L.130 oo |'"then o
shobhanpurbhatta to Rajgaon via ODR 19.62% 19625 17.87% 1730 | @ :“I ; i
_Kishanorasad Proposal swbmitied for
Jojodari 1o Mohhabatpur ODR 16.130 16.130 16.130 0.000 o
Panchkathia to Rakshi Talbaria Road & ODR 14.083 14,082 iLea2 %.000 Mm;mmm
Rakshi Barhet Link Road
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Road Division, Sahibganj

-1 Road Lans
No. Mame of Road “";Tm Langth {in
e km} intermediat
I Single lane il Twolane | Flexible Rigid
1 3 4 5 6 7 8 3 10
15
Maharajpur to Sharmapur ODR 37.255 37.255 ME55 | 2500 | Ordinary repair being
16
Lalbandh to Mohanpur ODR 14.305 14,305 12805 | 1500 | OV over.roadingood
17 Dumka Sahibganj Road SH-18 60.500 60.500 58.500 2.000 MOP being done
Udhwa to Sirasin via Radhanagar & Nty constructed
18
Kathalbari to Atapur Link Road Ook | 27.000 27.000 e SO
19 Barhet to Lalmatia via Bhognadih ODR 7900 | 7.900 6400 | 1500 “""“""'."""“"'
Mogalpara -Maharajpur-Bindupara-Fandpur Reconstruction being
20 3 PUT oo 10.860 10.860 6850 | 4000 .
21 Babupur Pandit tola to Chutia More QDR 3.650 3.650 3.650 0. 0o newly reconstructed
Shivgadi sanmani more to Dahujore Aoad via Raconstrucsion being
21 T Toomrs Adiade OobR | 23.470 23470 | 1970 | as00 o
23 Sonajori Link Road 5H-18 0. 720 0.720 0.720 0.000 good condition
24 Kotalpokhar to Bengal border Road QDR 3.795 3.795 1.798 2000 | newdy reconstructed
- Ranga(SH-18) to Simaldhab ODR 32.055 32055 | saess | ouee [Fremstenmedfem RS0, s
Transferred from RED, in
26 Kitajhore to Talbarla ODR 10.100 10.100 10,100 0L000
Lender process.
27 | Banjhi Bazar (Durga mandir) to Karasol ODR 9.000 9.000 9.000 0.000 . .
tender process. |
423.927 | 7.900 221.652 | 194.375 | 384.377 | 39.550
Mt
Executive Enginer



Annexure - Q2036

No. Com/Goods,/M/Pollution/NOC/2022-23 Date: 27.01.2023

Sub: Implementation of the recommendations made by the Expert Committee w.r.t O.A

No. 23/2017/EZ and ather related matters-Reg,
Ref: Member Secretary JSPCB's letter vide no. 8-49 dated 06.01.2023

In response to the subject matter, paint's wise compliance is as follows:
Compliance




Annexure - 'R’
JHARKHAND STATE POLLUTION CONTROL BUARIZQ 037

TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI E34004
Telephone: 0651-2400850 [Fax)/ 2400851/ 2400852/ 2401847/ 2400979/ 2400139

By emailiSpeedpost Hon'ble NGT Matter
Time Bound {Urgeni)
Ref. M- Ranchi, Dated:-
From,
Shashikar Samania,
Chairman.
To,

The ivisional Railway Manager,
DRM Office, Maida Division,
Eastern Railway,

POk - Thaljhalia, Maida -732102.
Email; drmi@mldt.railnet.goy.in.

Sub: Direction under section 33(A) of the Water (Preveation & Control of Pollution)
Act, 1974 and wnder section 31{A) of the Air (Prevention & Coatrol of Pollution) Act,

1981 = Regarding.

Rel: - 1) Board's Ref. No. B - 49, dated 06/01/2023.
2) Sr. DCM, Eastern Railway, Malda Letter No. Com/Goods/M/Pollution™NOC/
2022-13 dated 27/01/2023.

Whereas, the Board has direcied, to take necessary steps so that the ‘Measures 1o be taken for
management of railway siding' as recommended by the Expert Committee and accepted by
the Hon'ble Tribunal should be implemented and submit the compliance status of the same to
vide Board's Ref. No. B — 49, dated 27/01/2023.

Whereas, the Senior Divisional Commercial Manager, Eastern Railway, Malda vide his
Letter MNo. Com/Goods/M/ Pollution™OC/2022-23 dated 27/01/2023 has informed that
mitigation measures in accordance with Railway Board's Policy have been initiated / planed
which inter-alias includes water mist canon, green belt, dust screen guard cic.,

Whereas, neither any timeline for completion of the said work nor the funds required for the
same has been provided.

Now, therefore, in view of the above, and by exercising the powers vesied onder section
33{A) of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31{A) of
the Air (Prevention & Control of Pollution) Act, 1981 it is, hereby, direcied to ensure that the
compliance of all the recommendations of the Expert and Joint Committee related to the
Goods Shed 7 Railway Siding and other mitigation measures for control of fugitive emissions
should be completed by 31* March, 2023 and submit the Action Taken Report w.r.L the same
io the undersigned on monthly basis.
-
(Shashikar Samanta)
Chairman

Copy to: The Additional Chief Secretary, Forest, Environment and Climate Change
Department, Govt. of Jharkhand / The Director, Mines Directorate, Govt. of Jhurl-:hand for
information and necessary action please.
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we=w=_ JHARKHAND STATE POLLUTION CONTROL BOARD? )38

w TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
Telephone: 0651-2400850 (Fax)/ 2400851/ 2400852401847,/ 2400979/ 2400139

JEEEE
By email/Speedpost : ther
Time Bownd (Urgeat)
Ref. Noc- Ranchi, Dated:-
From,
Shashikar Samanta,
Chairman.
To.
The Divisionad Railway Manager.
DRM Oftice, Maida Division,
Eastern Railway.

PO, - ﬂ'l-‘ll_“ﬁh'i. hmicdn -T32102.
Email: drm@imidi.railnet.gov.in,

Sab: Direction under section 33(A) of the Water (Prevention & Control of Pollution)
Act, 1974 and under section J1{A) of the Air (Prevention & Conirol of Pollution) Act,

1951 - Regarding.

Whereas, il has come to the notice of the Board that the consent (o Operate of the Railway
Sidings / Goods Sheds located in the Sahebganj district has expired.

MNow, therefore, in view of the above, and by excroising the powers vested under section
33(A) of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31{A) of
the Air {Prevention & Control of Pollution) Act, 1981 it is, hereby, directed to ensure that the
Railway Sidings / Goods Sheds in the Sahebganj district should only be operated afier
obtaing the valid CTO from the Board otherwise legal action may be initiated against those

[ i,
S/
(Shashikar Samanta)
Chairman
Memo No, §223 Ranchi, dated, 2210702 3

Copy to: The Additional Chief Secretary, Forest, Eavironment and Climate Change
Department, Govt. of Jharkhand / The Director, Mines Directorate, Govt, of Jharkhand for

information and necessary action please.
(¥atindra \Kamar Das)
Mem retary

rﬂtf,;:;;
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———

———_ JHARKHAND STATE POLLUTION CONTROL BOARD

W TOWNSHIF ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCH!  £34004
Telephone: 0651-2400850 (Fax)/ 2400851,/2400852/2401847/2400979/ 2400139

ARTHEE
By smail/Speed post Hon'ble NGT Matter
Time Bound {Urgent)
Ref. No:- =202 Ranchi, Dated:- 2 Pfe/|3202 2
Fram.
‘l.'llhlld:l “-um“ Da'al
Member Secredary.

Ta,
The Director General,
Matiohal Informatics Center,
Govi of India, Mew Delhi,

Sub: Preparing a platform for sharing the feed of PTZ cameras for compliance of
directions issued by the Hon ble NCT - Regarding.

Eir,

With reference to the abovementioned subject it is 10 inform that the Hon'ble Mational Green
Tribunal (NGT), Principal Bench, New Delhi in its order dated 23/08/2022 {Copy enclosed) in
QA Mo, 23201 7/EZ and other related matiers has accepted the recommendations of the Expert
Committee as constituted by the Hon'ble NGT. One of the recommendations of the Expert
Commitiee is as below: -

“XVI. Pan-iilt-zoom or PTZ cameras must be installed ar all the stome crusher units af
appropriate locations fo detect fugitive emissions. Feed of the PTZ cameras shall be shared
with the JEPCE, ™

In light of the above, it is, hereby requested 1o create a platform ot an earlicst, so that the feed of
the FTZ cameras installed by the stone crushing units should be shared with the JSPCH.

This issues with the approval of the competent Authority.
Thanking you.

Encl: As above,
Yours sincerely,

(Yatind mar [ag)
MII'I:IIH Felary

phs
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"'“" ———— JHARKHAND STATE POLLUTION CONTROL BOARD

TOWMNSHIF ADMINISTRATION BUILINNG, HEC COMPLEN, DHURWA, RANCHI 834004
Telephane: 0651- 2400850 (Fax)/ 2400851/2400852/ 2401847/ 2400579,/2400139

By email/Speed post Hon®
Time Bound {Urgent)

Ref. No:- £-20 5 Ranchi, Dated:- 2370/ 2023

From,
Shashikar Samanis,
Chairman
To,
The Director,
Jharkhand Bijli Vitran Nigam Limited,
Dept. of Energy, Gol,

Chiel Electrical Inspector,

Department of Energy,
Gowvi. of Tharkhand,

Sub: Direction under section 5 of the Environmental (Protection) Aet, 1986 for compliance
of the direction issued by the Hon'ble NGT in the matter of O.A. No. 23201EZ); Sayed
Arshad Nasar Vs Union of India & Ors. Order dated 23.08.2022 - Reg.

Whereas, the Central Government has notified the Hazardous And Other Waste {(Management
and Transboundary Movement) Rules, 2016 (herein referred to as HOWM Rules), under the
Environmental (Protection )} Act, 1986, in supersession of the Hazardous Waste {Management
Handling und Transboundary Movement) rules, 2008, for safe and environmentally sound
management hazardous and other waste;

Where, vide 5.0. No. 281E dated 18.02.2005 in exercise of the power conferred section 23 of
the Environmental (Prodection) Act (EPA), 1986 ( 29 of 1986) the Central Government has
delegnted the power vested in it under section 5 of the said Act to the Chairman, Jharkhand State
Pollution Control Board 1o issue directions to any indusiry or any local or other suthorities for
the violation (s) of the standards and rules relating 10 the bio-medical waste, hazardous
chemicals, industrial solid waste and the municipal solid waste including plastic waste notfied
under EPA, 1986;

Whereas, as per Rule 6, Sub-rule (1) of the HOWM Rules, 2016 “Every occupier af the facility
who is engaged in handling, generation, collection, storage, puckaging, transporiation, use,
freatment, processing, recycling, recovery, pre-processing, co-processing, utifisation, offering
Jor sale, iransfer or disposal of the hazardous and other wastes shall be required to make an
application in Form [ o the State Pollution Control Board and obtain an authorisation fram
the Siate Pollution Control Board within a period of sixty days from the date of publication of
these rules,”

Whereas, the Expert Commitiee constituted by Hon'ble NGT in the matter of O.A. No.
23201 TEZ has recommended “The units using DG set as power source may only be allowed
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to operate when the unif is having valid authorization as per Hazardous & Other Wastes
(Management and Transboundary Movement) Rules, 2018."

Mow therelore, in exercise of the powers vested under Section 5 of the Environmental
(Protection) Act, 1986 the following directions are being issued: -

a) To grant licence / cerfificate / permit to the Units using DG Set as power source in
Sahebganj district only after they produce Authorization under HOWM Rules, 2016 5
granted / issued by the Jharkhand State pollution Control Board.

b} To direct the Units which have been issued licence / certificate / permit to spply for
Autherization under HOWM Rules, 2016 and submit the Authorization granted / issued

by the Jharkhand State pollution Control Board in a timeframe,
Ly
F

(Shashikar Samanta)
airman

o
v
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_sreav=_ JHARKHAND STATE POLLUTION CONTROL BOARL 043

TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
Telephone: 0651-2400850 (Fax)/ 2400851,/2400852/ 2401847/ 2400979/ 2400139

I
By email/Speedpost Hon"ble NGT M.
Time Bound (Urgent)

Ref. No:- Ranchi, Dated:-
From,

Shashikar Samanta,

Chairman,
Ta,

The Deputy Commissioner,

Sahebganj.
Sub: Direction under section 33(A) of the Water (Prevention & Control of Pollution)
Act, 1974 and ander section 31{A) of the Air (Prevention & Control of Pollution) Act,

1981 - Regarding.

Whereas, the District Level Envirormen! Committee was constituted and notified for each
district vide Memo. No. 4869, dated 26/12/2019 (copy enclosed) by the Forest, Environment
and Climate Change Depatment, Government of Jharkhand under the chairmanship of the

Deputy Commissioner,

Whereas, the mandates of the District Level Environment Committee includes monitoring of
environmenial protection related works under the district and coordination between the
various authorities doing the work of conservation and to take action towards the compliance
of Environment Protection Act, Air and Water Act and all the Waste Management Rules
made under them and to coordinate and monitor their work with coordination among various
authorities working for compliance.

Whereas, three matters related to the issues of stone mining and crushing units of Sahebganj
district (0.A. No. 23/2017/E7 and other related matters) is pending before the Hon"ble NGT,
FB, New Delhr. The Hon'ble Tribunal has issued several directions for monitoring and
maintaining necessary vigil over the issue.

Now, therefore, in view of the above, and by exercising the powers vested under section
33(A) of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31{A) of
the Air (Prevention & Control of Pollution) Act, 1981 it 15, hereby, directed to call the
frequent periodic meeting of the District Level Environment Committes for monitoring of the
activities related to stone mines and crushers and for cnsuring compliance of the
recommendations of the Expert and Joint Commiltee which were accepted by the Hon'ble
Tribunal and submit the Action Taken Report to the undersigned on monthly basis.

Encl: As above Sdi-
(Shashikar Samania)
Chairman
Memo No............... Ranchy, dated.......ccoiveenes

Copy to: All the Deputy Commissioners, Govl. of Jharkhand for information and necessary
action.
Sdi-
(Yatindra Kumar Das)
Mem ber Secretary
I'E-‘."
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Memo No, #-2e4 Ranchi, dated. Z375¢[ 2022,

Copy to: The Additional Chicf Secretary, Forest, Environment and Climate Change Department,
Govt. of Jharkhand / The Director, Mines Directorate, Govt. of Jharkhand for information and

necessary action please,

EMBS1
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== _ JHARKHAND STATE POLLUTION CONTROL BOARD
W TOWNSHIP ADBMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCH| B34004
T Telephone: Eﬁﬁ:t-lnlmmsulh;r..f 2400851/ 2400852/ 2401847/ 2400979,/2400139
By email'Speedpost :
Time Bound (Urgent)

Ref. No.. L7, @0 Ranchi, Dated. 2. A2 1\2003

From,
Yatindra Kumar Das,
Member Secretary.

To,
Prof. D. K. Singh,
Director,
BIT, Sindri.
Email: - director{@bitsindri.ac.in

Sub: - Implementation of the recommendations made by the Expert Committee w.r.t. 0.A.
No. 232017/EZ and other related matters — Reg.

gir,

With reference to the subject noted above, it is to inform that the Hon"ble NGT has constined
an Expert Committee under the Chairmanship of the Member Secretary, CPCE in 0.A. No.
2372017/EZ and other related matters, The Committes has submitted its report and the same has
been accepted by the Hen'ble Tribunal and the Tribunal has been pleased 10 pass the order dated
23/08/2022 (Copy enclosed), The recommendations of the Commitiee include measures o be
taken for Crushers / Mines which are as follows: -

AXIHL. The cost af restoration of the aciual damage and apportionment assessment may be
carried out by technical institutes through JSPCB follmwing the mechanism aiready developed
by CPCB and circulated to all SPCBEPCC following the direction of Hon'ble NGT in the
matter of O.A. No. 7392018, The copy of the mechanism for “Assessment of Damage 1o Alr
Queality”, “Damage Assessment of Health Issues™ end “Agricultural Production Loss™ w.r.
Stone Crushers” Is given in Appendix 11"

The recommendations of the Expert Commities were accepted by the Hon'ble Tribunal and the
Tribunal directed remedial action in terms thereof,

In light of the above and the discussions held with your with your good self with the Additional
Chief Sccretary, Forest, Environment and Climate Change, GoJ it is, hereby requested 1o carry
aut the cost of restoration of the actual damage and apportionment assessment in line with the
recommendation of the commitiee. Moreover, this assessment report will have 1o be incorporated
in Comprehensive Environment Management Plan. Furthermore, it is, requested to send the
seceptance 10 the undersigned at an earliest,

This issues with the approval of the Competent Authority.

Encl: As abave,
Yours sincerely,

(Yatind umar Das)
Mem refary

s

-



L m—— o, a2 W

S —— 10| T8

Annexure -

_L : B.I.T. SINDRI
- )’ PO Sinddri Institute, Dhanbad, 828123, Jharkhand

Department of Higher and Technical Education
[Government of Jharkhand)
Arproved by AICTE New Delli & Affiltared by JUT, Ranchi
Sindri,Date 28.01.2023

k

|

L
~

iy ]

Letter Mo EAY 13/ 23
From:
Prof, 1. K. Singh.
[irector

l'o,
Mr. Y. K. Das

Member Sceretary.
Jharkhand State Pollution Control Board,

Dhurwa, Ranchi,

Sub: Regarding acceptance 1o conduct study and prepare, ™ Comprehensive
Environment Management Plan” for the area assigned.

Ref: Your office letter no. B-199 & B-200 dated 27-01-2023.

Dear Sir.
With reference to the above mentioned subject letter and instruction received from

Addl. Chief Secretary, Forest Environment and climate change .Govt. of ﬂml‘%ﬂhﬁ[rd, ﬂ'{ﬂ
work assigned is being accepted by our Institute. A joint meeting with our institute 1S
required in this regard, shortly for early implementation,
Thanking you.
With kind regards.
Sincerely yours

(D.K. Si
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_smEe= 4 ARKHAND STATE POLLUTION CONTROL BOARD

TOWNSHIF ADMIRISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
Telephone: 0651-2400850 (Fax)/ 2400851/2400852/ 2401 B47/2400579/2400135

JEEEE
By email/Speedpost Hop'ble NGT Matter
Time Bound (Urgeni)
Ref. No. 35~ AN Ranchi, Dated,, 2o} Yo\ LoD
Fram,
Yatindra kuamar Das,
Member Secretary.
T,
Prof. D. K. Singh,
Director,
BIT, Sindri.

Email: - director{dbitsindri.ac.in

Saly - Implementation of the recommendations made by the Expert Committes w.r.t. 0.A.
No. 23201 7/EZ aad other related matters — Reg.

Sir,

With reference to the subject noted above, it is to inform that the Hon'ble NGT has constituted
an Expent Commintee under the Chairmanship of the Member Secretary, CPCB in LA, No,
23/2017/EZ and other related matters. The Committee has submitied its report and the same has
been accepted by the Hon'ble Tribunal and the Tribunal has been pleased to pass the order dated
230872022 (Copy enclosed). The recommendations of the Commitiee include measures 1o be
taken for Crushers / Mines which are as follows: -

"6.4 Environmental Compensation & Damage Assessment

XXIV. A Comprehensive Envirpnmeni Management plan may be prepared, for the areas
where the stone mines and crushers are Iocated, through the expert institutes ke
Indian Institute of Technology - Indla School of Mines (IITISM), Dhanbad or any
other repufed agency.”

The recommendations of the Expert Committee were accepted by the Hon'ble Tribunal and the
Tribunal directed remedial action in terms thereof.

In light of the above and the discussions held with your good self with the Additional Chiel
Sccretary, Forest, Environment and Climate Change, Gol it is, hereby requested to prepare the
‘Comprehensive Environmen!t Management Plan® for the arcas where the stone mines and
crushers are located. The Terms of Reference (ToR) is attached herewith for vour ready
reference, However, you may sugges! the modification in ToR, if any. Furthermore, it is,
requested 1o send the acceplance 1o the undersigned a1 an earliest

This issues with the approval of the Competent Authority.

Encl: As above,
Yours sincerely,

['t'minﬂ:n‘knnar Dxas)
Mﬁfﬂhﬂ‘ Becretary
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TERMS OF REFERENCE FOR PREPARATION OF COMPREHENSIVE

ENVIRONMENTAL MANAGEMENT PLAN W.R.T. STONE MINES /
ISHERS IN SAHEBGAN.J DISTR OF JHARKHA
HON'BLE NATIONAL GREEN TRIBUNAL DIRCTION DATED

23/08/2022 017/EZ AND OTHE £

1} To put detsils of the stone mining (No. of leases) and crushing activities (No. of Factory
Licence [ CTO / Stockyard Licence), extent of air pollution end the ways to mitigate the
same to achieve reduction in net crushing capacity in the grids to meet the permissible
capacity.

2) To suggest the ways 1o minimize the dust / air pollution from the stone mining and related
ootivities,

3) To suggest the ways 1o minimize the dust / air pollution from Lhe stone crushing and related
activities,

4) To suggest the ways to minimize the dust ( air pollution due to transporation of stone
boulders and stone chips through roadways.

3} To suggest the ways to minimize the dust / air pollution due to transportation and loading and
unloading of stone boulders and stone chips through railways.

&) To consider the currying capacity of the area in terms of air quality and suggest ways to
improve the air quality of the region.

T} To review the Environmental Clearance(s) / Conseni(s) for mining sctivities and stone
crusher sctivities 1o give effect to 'Sustainable Development' principle.

8} To determine the effects of Sione Crushing / Mining activities w.r.L. environment and public
healih,

%) To suggest the safeguards in operation of Stone Mining / Crushing activities, management of
the railway sidings which are gencrating pollution.

1) Ter suggest the monitoring mechanism and its frequency o check the environmental pollution
due 1 the Stone Mining, Stone crushing, transporation and other related activities.

11} To suggest ways to improve the ground water quality and associated environmental espects.

12) To suggest ways for restoring the degraded areas w.r.. the polluting activities {mining and
crushing).

13} To suggest the restoration measures by preparing an appropriate comprehensive Environment
Management Plan for the areas where stone mines and crushers are located, The restoration
plan should endeavor to complete restoration measures including restoration of mined areas
within three months, including measures 10 stop the polluting activities.
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SAHIBGAN]
CTE Disconnection ort
. No.| Cons.No. Narme iy | RSN
Date
1|MZC1698HT IAY MATA DI STONE WORKS HT 29.07.2022
SIMICIGEBHT  [JAI MATA DI STOME WORKS HT 29.07.2022
JIMZCLTO1949  |MAA BHAGWATI STONE CHIPS LTI% 73.07.2002
3|MZCLTO1699  |DAUD MALTO LTHS 23.07.2022
S[MICLTO1923  |RADHA VIDYA SAGAR STONE WORKS __ JLTIS 23.07.2022
GIMICLTO1955  |[LADO STONE WORKS LTIS 23.07.2022
TIMZCLTOL748 | MA/S KRISHWA STONE CHIPS LTIS 23.07.2022
BINGLTDO0236  |SIKANDRA BARNWAL LTIS 23.07.20212
gINGLTOO0235  |IBRAHIM ANSARI LTIS 23.07.2022
10[NGLTOD0360  [RAM SARAN MAHTO LTIS 23.07.2022
11|NGLTO00425  |KUMAR STONE WORKS LTIS 23.07.2922
12{MZCLT01999  |MAA BHAGWATI STONE LTIS 23.07.2022
13|MZCLTOZ000  [PRABHAT KUMAR BARNWAL LTIS 23.07.2022
14|MZCLTD1922  [MANTU KUMAR SAH LTIS 23.07.2022
15| MZCLTO1918 | VIRENDRA KUMAR LTIS 23.07.2222
MICLTOIERT  |MANISH KUMAR SAH PROP OF- M/5 LTiS 23.07.2022
16, MAHAKAL STONE WORKS

17|MZCLTOI86E  |M/S RN STONE WORKS LTIS 23.07.2022
18|MICLTO1912 |MAA KUNDALI STONE WORKS |LTiS 23.07.2022
18|MZCLTOZ136 |MAV DURGA STONE WORKS |LTIS 23.07:3711
yolmMzciTo1957  [AWDESH KISHORE AND SONS LTIS 26.07.2232
21|MzCLTOI697  |AK. STONE WORKS LTIS 26.07.2022
72|MZCLTDI16ES [AAYUSHMAN STONE WORKS LTIS 26.07.2333
J3lMzCLTOZ017  |BALAII STONE WORKS LTIS 26.07.2042
24|MGLTOOD404  |RAM DARASH YADAV LTS 26.07.2922
25IMZCLTOLE67  |JAl MATA DI STONE WORKS LTIS 29.07.5.244
J6IMZCLTOL63E | PRACHI STONE WORKS LTIS 20072532
27MZCI7T7OHT VISHAL KUMAT HT 2907382

BARHARWA

CTE Disconnection Re .
5l No, Cons. No. Ham# Tarlff Jisco: 1i cion

Date
28|DTPLTOO127  |MD. AHSAN ALl LTS 30.06.2322
29|CTPLTOD1ZS  |AJAY KUMAR SAH LTIS 30.06.2 172
30|DTPLTDOL3] MEJARUL SHEEH LTS 30,06.273:2
nleTPLTON122  |ABUL KASHIM SHEEH LTIS MLDE" T
32|0TPLTATEET  |SAFIUR RAHMAN LTS 190.06. 344
33|{DTPLTATESS ILIYAS s 30.06.2922
34l0TPLTE01S1 | SUKRUDDIN SHEKH LTIS 30.06.2322
35[DTPLTEOLS2 _ |J. K. STONE WORKS LTIS 30.06.2 324
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35|DTPLTG0324 | VIKASH CHANDRA [ins-0  [30.06.2022
37|FTLTO00003 EXRAMUL HUSSAIN LTIS 30.06.7 522
3g|FTPLT47904 MONIRUDDIN SHEEH |LTis 30.06.2022
30| PILTOOD054 ABOLIL KASHIM SHEKH LTIS 32.06.; /22
40| PJLTOO00D5S MD, HAZRAT SHEEH LTIS 30.06.2022
a1|piLTOATEST ASRALIL HAQUE LTIS 30.06.2022
22| PALTOS0585 AZMIR SHEKH IT5-D  |30.06.2002
RAJMAHAL
isconne n
I Dlseo-ection
i, No. Cons. No. Hame Tariff Sake
231ADHLTO00S3  |LALLU SINGH [Lnis 28.07.7022
aalkElTo0000 |(SANIAY YADAY LTIS 28.07.2322
A5|BMLTO00011  |MANISH CHOURASIA LTIS 28.07.2022
AGIMUPLTO0245  |RAJESH CHIRANIYA LTIS 28 07,2022
£7|MDHOOSHT 1. B. STONE WORKS HT 28.07.c5dd
ABlUDRHTO01145 [AAKASH AL HT 28.07.2722
49| UDHLTOO0A MAA JAYATRI STONE WORKS LTIS 23.07.. J22
50[MDHODD3HT __ |MAA RAKHA STONE WORKS HT |01.08.2022
of HT nder ESD, 5
&1, No, i Name 7 ariff
51 DOKANIYA STONE HT
52 KRISHNA STOME [,
53 TAPAN SINGH HT
54 SHIV SHAKT] STONE HT
55 SOMMNATH GHOSE HT
56 HASNAIN SEKH HT
57 SAFIKUL ISLAM HT
58 AMARIEET SINGH HT
59 TARUN CHOUDHARY HT
2] BHARGAT STONE HT
Electri

JW}U““I iv
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S LIST OF PERMANENT DISCONNECT WWS%W
SL NO. NAME WzCL101957
A°1_1__|AWEDH KiSHOR AND SONS 13
Tl D SONS MICLTO1913_—
A STOMNE WORKS
3 IAIMATA DV MICLTOLE87
4 [IAI MATA DI MZC1698HT
5 Al MATA DI MZCIGEEMT |
6 |RATNESH KUMAR SINGH BHALT00202
7 |RATAN CHOUDHARY MZCLTO1822
8 [SUNIL KUMAR BHARTLA LHDLT00338
9 [DURGA STOME WORKS LHDLTOO02B6
10 |5HIV SHANKAR STONE WORKS LHOLTOOZEA
11 [SHAKTI STONE WORKS LHDM4
12 IKASHI VISHWANATH STONE WORKS LHOLTOO399
L_13 [RaM DAS YADAY MGLTDDOA0S
14  |DINESH MAHTO MZC1640HT
15 |DFEPA BHAGAT MZC1I7E8HT
16 |MANTU KUMAR SAH MZCLTILI2L :
17 [RAJNESH KUMAR SINGH MICLTDZ137
18 |MD MOJAMMIL HAQUE MGLTO00191
19 |M/s Maha laxmi Crusher Rlogistic GWHTO0S
20 |RAM RAHIM STOME WORKS PIHTSS
21 |1 KSTONE WORKS DYPLTGO152
21  |GAUTAK KUMAR SINGH Ta235
23 |BASUKINATH YADAV l%ﬂmﬁi
24 |ARIUN YADAY KXLTO00003
25 |BIMAL YADAY SKGL TOE00:
26 |AIMER SEXH PILTOEOS85
mw 1‘. w
glectrica # ibgan) '
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wews _ JHARKHAND STATE POLLUTION CONTROL BOARD) ()53

TOWNSHIF ADMINISTRATION BUILDING, HEC COMPLES, DHLURW S, RANCHI B34004
Telephone: 0651-2400850 (Fax)/ 2400851/ 2400852/2401847,/2400878/2400139

ST
By email/Speedpost Hou'ble NGT Matter
Time Boand (Urgent)
Kef. Mo:- Ranchi, Dated:-
From.
Shastukar Samanta,
Chairman.
T,

The Divisional Ratbway Manager,
DEM Office. Maida Division
Eastern Railway,

P.0O. - Jhaljhalia. Maida -732102,
Email: demimidt railnet gov_in.

Sub: Direction under section JXA) of the Water (Prevention & Confrol of Pollution)
Act, 1974 and wnder section 31(A) of the Air (Prevention & Control of Pollution) Act,

1941 - Regarding.
Refl.: - Meeting dated 259172023 of the Monitoring Committee.

Whereas, the Joint Committee constituted by the Hon'ble NGT in O.A. 23/2022/EX. and other
related matters has given certain recommendations, one of which read as “Propased ralbiay
siding near the school should be developed keeping safe distance from the school fo
prevent the children from petfing affected by silicosiv/respiratory problem.”

Whereas, during the meeting of the Monitoring Committee on 25/01/2023, the Deputy
Commissioner, Sahebgan) has recommended that the Sakrigali Goods Shed, Sahebganj which
is near a school should not be operated during the day time.

Now, therefore, in view of the above, and by exercising the powers vested under section
13(A) of the Water (Prevention & Control of Pollution) Act, 1974 and under section 31(A) of
the Air (Prevention & Control of Pollution) Act, 1981 it is, hereby, directed to ensure that the
Sakrigali Goods Shed should be operated in night time only after obtaing the valid CTO from
the Board. Moreover, necessary steps should be taken to shift the abovesaid Goods Shed in
time bound manner and submit the Action Taken Report worL the same to the undersigned.

wili-
{Shashikar Samania)
Chairman
Memo No. £ 20F Ranchi, dated. 27781/ 002

Copy to: The Additional Chiel Secrctary, Forest, Environment and Climatc Change
Department, Govt. of Jharkhand / The Director, Mines Directorate, Gove. of Jharkhand for
information and necessary action please.

{\’;ﬁndn\%llr Das)
Membe retary

KMR/SAS



